
List of cases where e-Payment of Court fees was made during the month of  September-2022.

Court District Case No. Advocate

1 Central

01.09.2022 25.08.2022

TEJ PRATAP 02.09.2022 08.08.2022

02.09.2022 29.08.2022

02.09.2022 30.08.2022

09.09.2022 22.08.2022

12.09.2022 03.09.2022

14.09.2022 09.09.2022

N. MAHABIR 14.09.2022 30.08.2022

D.R. JAIN 15.09.2022 12.09.2022

ANKIT GUPTA 17.09.2022 14.09.2022

17.09.2022 14.09.2022

19.09.2022 15.09.2022

S.S RANA 22.09.2022 08.09.2022

GAURAV JAIN 22.09.2022 20.09.2022

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01 CS COMM-

2084/22
ICICI BANK VS. 
BALJEET SINGH

CHETNA 
BHALLA

CS COMM-
2089/22

TECHMECH 
ELECTRICALS VS. 
PLAY MEDIA LTD.

CS COMM-
2090/22

AXIS BANK VS. SU 
TARA HARDWARE

RAJESH 
JHANGRA

CS COMM-
2091/22

ICICI BANK VS. 
NAGENDRA KUMAR

DEEPAK 
KAUSHIK

CS COMM-
2149/22

SANMATI UDYOG VS. 
GD SALES

KAUSHAL 
KUMAR

CSCOMM- 
2155/2022

ICICI BANK VS 
DAYARAM SINGH

MANISH 
KUMAR DEWAN

CS COMM- 
2172/2022

D. LIGHT ENERGY VS 
ABHIRAM 
MARKETING

ASHISH 
PANDEY 

CS COMM- 
2173/2022

 KHANNA 
PUBLISHERS VS 
DIGIBOOK 
TECHNOLOGIES

CS COMM- 
2182/2022

 PRACHI INDIA VS 
PATNA BOOKS

CS COMM- 
2189/2022

MAHALAXMI 
KURESHI VS JAVED 
KURESHI

CS COMM- 
2193/2022

NAYAN GUPTA VS Y 
AZEEZ

RAKESH 
KUMAR

CS COMM- 
2205/2022

 NARENDER 
KHURANA VS BHARAT 
PRINTS

TARUN 
AGARWAL 

CS COMM- 
2206/2022

 VKC NUTS VS 
NARULA CORNER 
HOUSE

CS COMM- 
2227/2022

 GURNEET CHADA VS 
SHRI KRIPA 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

SUNITA SINGH 24.09.2022 20.09.2022

SUNITA SINGH 24.09.2022 19.09.2022

SUNITA SINGH 24.09.2022 20.09.2022

SUNITA SINGH 24.09.2022 20.09.2022

24.09.2022 30.08.2022

26.09.2022 23.09.2022

26.09.2022 15.09.2022

27.09.2022 21.09.2022

C. PRAKASH 30.09.2022 04.07.2022

30.09.2022 24.09.2022
2 Central

14-09-2022 01-09-2022

14-09-2022 05-09-2022

16-09-2022 12-09-2022

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
2237/2022

AXIS BANK VS TARA 
PUMPS INDIA

CS COMM- 
2238/2022

AXIS BANK VS 
ELECTRO CONTROLS

CS COMM- 
2240/2022

AXIS BANK  VS URMIT 
ENTERPRISES

CS COMM- 
2241/2022

AXIS BANK VS ZEE 
CREATION

CS COMM-
2242/2022

 CAPRISO FINANCE VS 
DIN DAYAL 
AGAREWAL

RAKESH 
KUMAR

CS COMM- 
2249/2022

PREM CHANDRA 
SHARMA VS 
SERVOSTAR INDIA

PREM KUMAR 
SHARMA

CS COMM- 
2250/2022

LOKDHUN 
TELEMEDIA VS SHREE 
DURGA MULTI TRADE

SACHIN KUMAR 
TOKAS

CS COMM – 
2256/2022

OYO HOTELS VS 
COLORS 
IMPRESSIONS

INDRANIL 
GHOSH

CS COMM-
2271/2022

ICICI VS RANJEET 
KUMAR VIRDHI

CS COMM- 
2272/2022

PRAMOD KUMAR 
GARG VS ZAFAR 
AHMAD KHAN

RAJESHWAR 
TYAGI

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/217
0/2022

RADHA KASERA Vs 
ASHOK KWATRA

RAHUL 
SINGHAL(P),

CS 
(COMM)/2171
/2022

PRAKASH VATS Vs 
DECEASED SH 
RAJESH 
KUMARTHROUGH 
LEGAL HEIR Nisha Sharma(P),

CS 
(COMM)/218
4/2022

ANUPAM MATHUR Vs 
SHANKAR VIG

SATYA 
BHUSHAN(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

16-09-2022 13-09-2022

19-09-2022 13-09-2022

19-09-2022 12-09-2022

19-09-2022 13-09-2022

21-09-2022 15-09-2022

24-09-2022 19-09-2022

26-09-2022 19-09-2022

28-09-2022 16-09-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/218
5/2022

PUNJAB AND SIND 
BANK Vs ALTAMESH 
AND ORS

Bijaya Mohan 
Goswami(P),

CS 
(COMM)/219
9/2022

ICICI BANK Vs 
PRADEEP KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/220
0/2022

ICICI BANK Vs RAM 
KUMAR MAHTO

ALOK 
KUMAR(P),

CS 
(COMM)/220
1/2022

ICICI BANK Vs VIKAS 
VERMA

ALOK 
KUMAR(P),

CS 
(COMM)/221
8/2022

GOVIND RAM GUPTA 
Vs AMIT

SHAILENDER 
KUMAR(P),

CS 
(COMM)/223
9/2022

AXIS BANK LTD Vs 
MAA GANGA 
METALWARES

SUNITA 
SINGH(P),

CS 
(COMM)/224
7/2022

AXIS BANK LTD Vs R D 
SPARK

SUNITA 
SINGH(P),

CS 
(COMM)/226
5/2022

RAJENDER KUMAR 
MALHOTRA Vs 
RAJESH KUMAR 
GUPTA

NITIN 
ARORA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

28-09-2022 26-09-2022
3 Central 01.09.2022 30.08.2022

03.09.2022

05.09.2022 25.08.2022

SH. C. PRAKASH 05.09.2022 22.08.2022

SH. C. PRAKASH 05.09.2022 22.08.2022

07.09.2022 02.06.2022

07.09.2022 31.08.2022

08.09.2022 06.09.2022

08.09.2022 02.09.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/226
6/2022

HARI RAM AND SONS 
THROUGH ITS 
PROPRIETOR HARI 
RAM GUPTA Vs 
PRATHISTHA 
PRESSING WORKS 
PVT LTD THROUGH 
ITS 
DIRECTOR/MANAGER

MOHIT 
GUPTA(P),

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2081/2022

SUPERJIT 
ENGINEERING LTD. 
V/S ASHOK KUMAR & 
ORS.

SH. SANCHEY 
MEHROTRA

CS(COMM)  
2096/2022

VEENA MAHAJAN V/S 
RAJ KUMAR 
CHOUDHARY

SH. PRAKASH 
CHANDR

01.11.2021 & 
01.09.2022

CS(COMM)  
2100/2022

ICICI BANK LTD. V/S 
NEHA SRIVASTAVA

MS. CHETNA 
BHALLA

CS(COMM)  
2101/2022

ICICI BANK LTD. V/S 
ANJU GUPTA

CS(COMM)  
2102/2022

ICICI BANK LTD. V/S 
ARUN MALIK

CS(COMM)  
2133/2022

PRADEEP KUMAR V/S 
PRESISION SYSTEM 
CONTROL & ORS.

SH. RAJESH 
TYAGI

CS(COMM)  
2134/2022

VINOD SABHARWAL 
V.S WAVE 
HOSPITALITY PVT. 
LTD.& ORS.

MS. PUJA 
DEWAN SETH

CS(COMM)  
2138/2022

M/S MEENAKSHI 
POLYMERS PVT. LTD. 
V/S 
M/S R.S. POLYMERS & 
ANR.

SH. 
MOHAMMAD 
BILAL

CS(COMM)  
2139/2022

AXIS BANK LTD. V/S 
GULAB CHAND 
CHHAJAR, PROP. OF 
M/S BIRDHI CHAND 
NIRMAL KUMAR & 
ORS.

SH. DHARAM 
DEV



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

08.09.2022 02.09.2022

08.09.2022 02.09.2022

09.09.2022 07.06.2022

13.09.2022 01.09.2022

13.09.2022 06.09.2022

13.09.2022 08.09.2022

13.09.2022 08.09.2022

13.09.2022 09.09.2022

14.09.2022 22.08.2022

15.09.2022 12.09.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2140/2022

AXIS BANK LTD. V/S 
AZAD KALAM, PROP 
OF M/S M ROCKS 
GARMENTS

SH. DHARAM 
DEV

CS(COMM)  
2141/2022

AXIS BANK LTD. V/S 
RAJIV VERMA, PROP. 
OF 
M/S SHRIRAM TELE 
INFRA

SH. DHARAM 
DEV

CS(COMM)  
2142/2022

M/S GULSHAN 
GARMENTS V/S 
TIRUPATI 
SYNTHETICS

SH. F.A. BAWIS 
DEAL

CS(COMM)  
2165/2022

SANJAY HANDA & 
ORS. V/S JITESH 
KUMAR DHAIYA & 
ANR.

SH. RAJESH 
BHATIA

CS(COMM)  
2164/2022

AEROAIDS 
CORPORATION V/S 
UNICAST AUTOTECH 
PVT.
LTD.

SH. SANJAY 
KUMAR JHA

CS(COMM)  
2166/2022

D K H RETAIL LTD. 
V/S ASHOK KUMAR

SH. PRAMOD 
KUMAR SINGH

CS(COMM)  
2167/2022

LEVI STRAUSS & 
COMPANY V/S ASHOK 
KUMAR

SH. PRAMOD 
KUMAR SINGH

CS(COMM)  
2168/2022

M/S AGGARWAL 
TRADERS & ORS. V/S 
RAVI BAJAJ 
DESIGNER
PVT. LTD.

MS. MEGHA 
AGGARWAL

CS(COMM)  
2169/2022

SHUCHITA 
PRAKASHAN PVT. 
LTD. V/S SULTAN 
CHAND AND
SONS PVT. LTD.

SH. ASHOK 
KUMAR

CS(COMM)  
2180/2022

M/S S.K 
EDCUCATIONS PVT. 
LTD. V/S THE 
BACHPAN PRIDE 
& ORS.

MS. KANIKA 
KACKRAN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

17.09.2022 13.09.2022

17.09.2022 12.09.2022

19.09.2022 27.09.2022

19.09.2022 13.09.2022

19.09.2022 16.09.2022

24.09.2022

24.09.2022 20.09.2022

26.09.2022 19.09.2022  

SH. LALJI 26.09.2022 02.09.2022

26.09.2022 19.09.2022  

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2194/2022

ICICI BANK LTD. V/S 
KUMARI KALAWATI

SH. ALOK 
KUMAR

CS(COMM)  
2195/2022

ICICI BANK LTD. V/S 
DAL CHAND SHARMA

SH. ALOK 
KUMAR

CS(COMM)  
2202/2022

M/S RAHUL 
ENTERPRISES V/S M/S 
PERMAX ENGINEERS

SH. ROHIT 
YADAV

CS(COMM)  
2203/2022

ICICI BANK LTD. V/S 
CHINGAKHAM 
ARUNJIT SINGH

SH. ALOK 
KUMAR

CS(COMM)  
2204/2022

SHREE SHYAM 
ELECTROCRAFT PVT. 
LTD. V/S 
VIJAY NIRMAN 
COMPANY PVT. LTD.

SH. RAMAKANT 
SHUKLA

CS(COMM)  
2233/2022

AXIS BANK LTD. V/S 
SHRI NATH JI 
TRADERS

MS. SUNITA 
SINGH

19.09.2022 
& 20.09.2022

CS(COMM)  
2234/2022

AXIS BANK LTD. V/S 
SEWA ENTERPRISES

MS. SUNITA 
SINGH

CS(COMM)  
2244/2022

PUNJAB NATIONAL 
BANK V/S M/S 
BHUMIHAR TRADERS 
PVT. 
LTD. & ORS.

MS. MEENA 
GUPTA

CS(COMM)  
2251/2022

M/S GOPAL STEEL 
INDUSTRIES V/S 
NITIN AGGARWAL, 
PROP.
OF NEW TECH (INDIA)

CS(COMM)  
2252/2022

AXIS BANK LTD. V/S 
CENTURY FIBRE 
GLASS

MS. SUNITA 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

26.09.2022

SH. S.M. GUPTA 26.09.2022 20.09.2022

26.09.2022 09.02.2021

27.09.2022 02.04.2022

27.09.2022 12.09.2022

SH. C. PRAKASH 30.09.2022 04.07.2022

SH. C. PRAKASH 30.09.2022 04.07.2022

SH. C. PRAKASH 30.09.2022 04.07.2022

4 Central

9990540099 18.08.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2253/2022

AXIS BANK LTD. V/S 
SHRI NATH JI 
TRADERS

MS. SUNITA 
SINGH

19.09.2022  
& 20.09.2022

CS(COMM)  
2254/2022

ASHISH PAPERS (P) 
LTD. V/S M/S 
NARMADA 
PACKAGING & 
ANR.

CS(COMM)  
2255/2022

MANINDER SINGH 
BATRA & ANR. V/S 
TANU GARG

SH. AKSHAT 
BAJPAI

CS(COMM)  
2260/2022

M/S NORTH EASTERN 
CARRYING 
CORPORATION LTD. 
V/S 
M/S GOYAL IMPEX 
AND INDUSTRIES 
LTD. & ORS.

SH. VIVEK 
SINGH

CS(COMM)  
2261/2022

TIMES INTERNET 
LIMITED V/S ICRI 
CORPORATE 
SERVICES 
PVT. LTD.

SH. RAJEEV 
AGGARWAL

CS(COMM)  
2267/2022

ICICI BANK LTD. V/S 
SATVEER  KASANA

CS(COMM)  
2268/2022

ICICI BANK LTD. V/S 
SANJAY PANCHAL, 
PROP. OF M/S SANJAY
PRINTERS

CS(COMM)  
2269/2022

ICICI BANK LTD. V/S 
SHIV KUMAR 
SHARMA, PROP. OF 
M/S SUMITRA CLINIC

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS (COMM) 
2092/2022

NIKHIL JAIN V/S 
SAJAD HUSSAIN 
SOFI

MUNISH 
VOHRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

31.08.2022 18.08.2022

03.09.2022 30.08.2022

03.09.2022 05.08.2022

03.09.2022 05.08.2022

03.09.2022 05.08.2022

ALOK KUMAR 03.09.2022 01.09.2022

C.PRAKASH 07.09.2022 22.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2077/2022

M/S DEWAN CHAND 
OM PRAKASH VS. 
MURTUZA 
GHEEWALA

DEEPAK 
SABHARWAL

CS (COMM) 
2092/2022

NIKHIL JAIN V/S 
SAJAD HUSSAIN 
SOFI

MUNISH 
VOHRA

CS(COMM) 
2094/2022

ICICI BANK 
LIMITED VS. 
BASAND KUMAR

SATISH 
KUMAR

CS(COMM) 
2093/2022

ICICI BANK 
LIMITED VS. 
MANMOHAN SINGH

SATISH 
KUMAR

CS(COMM) 
2095/2022

ICICI BANK 
LIMITED VS. VINOD 
KUMAR 

SATISH 
KUMAR

CS(COMM) 
2097/2022

ICICI BANK 
LIMITED VS. 
KISHAN KUMAR

CS(COMM) 
2132/2022

ICICI BANK 
LIMITED VS. MOHIT 
KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

RAJIV BAKSHI 08.09.2022 02.09.2022

12.09.2022 25.08.2022

ALOK KUMAR 14.09.2022 08.09.2022

15.09.2022 02.06.2022

16.09.2022 25.08.2022

19.09.2022 09.03.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2137/2022

M/S ARK 
INFORSOLUTIONS 
PVT LTD VS. 
WHITTEE LOTTUS 
DIGITAL STUDIO

CS(COMM) 
2151/2022

ICICI BANK 
LIMITED VS. 
RAJESH KUMAR

CHETNA 
BHALLA

CS(COMM) 
2174/2022

M/S SELINA 
PUBLISHERS PVT 
LTD VS. M/S JSM 
NAVYUG BOOK 
DEPOT PVT LTD

CS(COMM) 
2178/2022

PRADEEP KUMAR 
V/S CONSOLIDATED 
ENGINEERING CO.

RAJESH 
TYAGI

CS(COMM) 
2183/2022

VINAY GOEL VS 
MCD & ANR

SATYENDER 
KUMAR 
SINGH

CS(COMM) 
2210/2022

DARSHAN LAL 
SACHDEVA V/S 
LUCKY DAR

C.P VIG & 
RAJESH VIG



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

ROHIT YADAV 19.09.2022 27.07.2022

20.09.2022 05.08.2022

21.09.2022 application

22.09.2022 07.09.2022

22.09.2022 15.09.2022

22.09.2022 14.09.2022

23.09.2022 07.09.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2211/2022

M/S RAHUL 
ENTERPRISES VS 
M/S S & S 
BUILDTECH

CS(COMM) 
2212/2022

ICICI BANKL 
LIMITED VS. 
MUKESH SHARMA

BABBAR & 
ASSOCIATES

CS(COMM) 
2216/2022

SPACE 4 BUSINESS 
SOLUTION V/S 
DEPUTY 
COMMISSIONER

DURGESH 
GUPTA

CS(COMM) 
2222/2022

HITAISHI PUB PVT 
LTD VS KALSI 
MACHINERIES CO 
PVT LTD

ARUN KR 
CHAUHAN

CS(COMM) 
2223/2022

SHRI GOVIND RAM 
GUPTA VS SAADMA

SUMMIT 
KAUSHAL

CS(COMM) 
2226/2022

RAJASTHAN 
MARBLES VS R.K. 
METAL ENGG 
WORKS

RAJESH 
TYAGI 

CS(COMM) 
2232/2022

ICICI BANK 
LIMITED VS. 
SATISH KUMAR 
GARG

SHREY 
TANWAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

PNB VS MRS USHA S.V. TYAGI 24.09.2022

15.09.2022

26.09.2022 09.09.2022

28.09.2022 19.09.2022

28.09.2022 19.09.2022
5 Central

02.09.2022 ON LINE

02.09.2022 30.08.2022

03.09.2022 25.08.2022

ANISH BHOLA 03.09.2022 02.08.2022

03.09.2022 ON LINE

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2236/2022

CS (COMM)-
2248/2022

M/S AGGARWAL 
TRADING CO AND 
ORS. VS. RAVI 
BAJAJ DESIGNS 
PVT. LTD.

SH. PRATEEK 
GUPTA

CS (COMM)-
2262/2022

AXIS BANK 
LIMITED VS. 
CENTURY FIBRE 
GLASS

SUNITA 
SINGH

CS (COMM)-
2263/2022

AXIS BANK 
LIMITED VS. 
HOORA 
ENTERPRISES

SUNITA 
SINGH

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

OMP COMM 
– 132/22

AJIT SHARMA V/S 
INDIA BULLS 
HOUSING FIN

UMESH KR 
SINGH 

CS COMM – 
2087/22

GEODIS INDIA P LTD 
V/S PRETECH 
EXPORTS P LTD

DHRUV 
CHAWLA

CS COMM – 
2098/22

ICICI BANK LTD V/S 
JAGMOHAN SINGH 

CHETNA 
BHALLA

OMP (I) 
COMM – 
353/22

HDFC BANK LTD V/S 
ATUL BERRY

OMP COMM 
– 133/22

MAYANK MOHAN 
AGGARWAL V/S FIVE 
SQURE AGRO GOLD P 
LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 03.09.2022 01.09.2022

ANIL KR 05.09.2022 ON LINE

SUNITA SINGH 06.09.2022 30.08.2022

06.09.2022 ON LINE

NABUSG SUNGH07.09.2022 28.05.2022

GOPAL DATT 07.09.2022 02.09.2022

GAUTAM MALK 07.09.2022 02.09.2022

07.09.2022 ON LINE

09.09.2022 16.08.2022

MAHENDER KR 12.09.2022 18.08.2022

C PRAKASH 12.09.2022 02.09.2022

13.09.2022 ON LINE

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
354/22

HDFC BANK LTD V/S 
SOKIN SARASMAL

EX COMM – 
174/22

SHIVANI SALES 
CORPORATION V/S J K 
TRADERS

EX COMM – 
175/22

ICICI BANK LTD V/S V 
MATHIYALAGAN

MISC DJ – 
531/22

ICICI BANK LTD V/S 
DEEPU GUPTA

MANISH 
DEWAN

CS COMM – 
2127/22

PRAKASH BROTHERS 
V/S BALAJI FABRICS

CS COMM – 
2128/22

VIJAY COTSWIN P LTD 
V/S KSHITIJ GUPTA

CS COMM – 
2129/22

PLATINEX D B VALVES 
V/S MANGLAM 
FURNISHING

EX COMM – 
176/522

HDFC BANK LTD V/S 
MOHD SHAFIQ

SANJEEV 
PATHAK

CS COMM – 
2144/22

RAHUL MONGIA V/S 
ABC FOODS 

GUNJAN 
KATHPALIA

CS COMM – 
2152/22

KAPIL MENDIRATTA 
V/S PARAMARA 
PROMOTORS 

CS COMM – 
2153/22

ICICI BANK LTD V/S 
ANIL

OMP COMM 
– 140/22

RAJEEV KR GUPTA 
V/S SHRIRAM 
TRANSPORT FIN 

SANJEEV KR 
CHOUDHARY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

13.09.2022 ON LINE

13.09.2022 ON LINE

DIG VIJAY 15.09.2022 07.04.2022

15.09.2022 08.09.2022

16.09.2022 13.09.2022

RAKESH KR 17.09.2022 ON LINE

RAKESH KR 17.09.2022 ON LINE

RAKESH KR 17.09.2022 14.09.2022

19.09.2022 ON LINE

ALOK KR 19.09.2022 12.09.2022

EX – 203/22 20.09.2022 ON LINE

21.09.20222 ON LINE

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

OMP COMM 
– 141/22

RAJEEV KR GUPTA 
V/S SHRIRAM 
TRANSPORT FIN 

SANJEEV KR 
CHOUDHARY

OMP COMM 
– 142/22

RAJEEV KR GUPTA 
V/S SHRIRAM 
TRANSPORT FIN 

SANJEEV KR 
CHOUDHARY

MISC DJ – 
559/22

FRIENDS E VEHICLE P 
LTD V/S SAKSHAM 
TRAD CO

CS COMM – 
2179/22

SATISH KR SACHDEVA 
V/S KENT ARMY 
STORE

PAWAN 
KAPOOR

CS COMM – 
2187/22

PNB V/S LATA 
MAHAJAN

SUBODH KR 
SINGH 

CS COMM – 
2191/22

DEEPA MANGAL V/S 
ZAKI AHMED

CS COMM – 
2190/22

DEEPA MANGAL V/S 
MD AFZAL ABDUL

CS COMM – 
2192/22

NARESH MANGAL V/S 
ARUN SHAW

CS COMM – 
2196/22

CINTURY PLY BOARDS 
LTD V/S MAHENDRA 
GLASS AND PLYWOOD

CS COMM – 
2197/22

ICICI BANK LTD V/S 
TRIPIT KR 
CHOUDHARY

KOGTA FIN INDIA LTD 
V/S CLICK INDIA 
ROADLINES

RAHUL 
KASHYAP

CS COMM-
2214/2022

S B SHAH AND CO 
PVT. LTD. V/S LDK 
LAMI PRINT PVT. LTD.

RANJAN 
DINESH DOSHI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

21.09.2022 ON LINE

21.09.2022 12.05.2022

22.09.2022 ON LINE

22.09.2022 ON LINE

22.09.2022 ON LINE

23.09.2022 ON LINE

23.09.2022 ON LINE

C.PRAKASH 23.09.2022 ON LINE

24.09.2022 ON LINE

26.09.2022 ON LINE

26.09.2022 ON LINE 

PUNIT AHUJA 27.09.2022 ON LINE 

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM-
2215/2022 

SUMEDHA GUPTA V/S 
MAMTA GOYAL 

SHAILENDER 
KR. 

MISC DJ-
581/2022

ICICI BANK LTD. V/S 
PRADEEP KUMAR 
TYAGI 

MANISH 
DEWANOMP-COMM-

150/2022 
RAJU V/S 
KOTAK 
MAHINDRA 
BANK LTD. 
MOHD. ASIF 

CS COMM-
2221/2022 
KIRAN 
INSTITUTE 
OF CAREER 
EXCELLENC
E PVT. LTD. 
V/S 
STANDARD 
CHARTERED 
BANK. ANKITMISC DJ-
582/2022 
ATUL SINGH 
V/S SMC 
GLOBAL 
SECURITIES 
LTD.

CS COMM-
2228/2022

ICICI BANK LTD.V/S 
SIR GANGA RAM 
HOSPITAL

SUBHASH 
KUMAR 

CS COMM-
2229/2022

SIRI IN FIN LEASE 
PVT. LTD. V/S DIN 
DAYAL AGARWAL

RAKESH 
KUMAR

CS COMM-
2230/2022

 ICICI BANK LTD. V/S 
SUBODH NAGAR

CS COMM-
2235/2022 

 AXIS BANK LTD. VS 
SIMAR SALES 
CORPORATION 
SUNITA SINGH

CS COMM-
2245/2022

HIND PAPER HOUSE 
VS. JAGDIDH PAPERS 
CORPORTATION

VIKHAYAT 
OBEROI

CS COMM-
2246/2022

SHRI SATYA NARAYAN 
SHARMA VS. M/S 
HARSH ELECTRICALS 

PREM KUMAR 
SHARMA

CS COMM-
2257/2022 

MANNU GUPTA VS. 
AMIT PRASAD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

27.09.2022 ON LINE 

30.09.2022 ON LINE

JATIN ANAND 30.9.2022 ON LINE
6 Central

01.09.2022 22.08.2022

01.09.2022 23.08.2022

01.09.2022 23.08.2022

TUBA UROOSA 05.09.2022 03.06.2022

TUBA UROOSA 05.09.2022 09.06.2022

TUBA UROOSA 05.09.2022 04.07.2022

TUBA UROOSA 05.09.2022 24.06.2022

TUBA UROOSA 05.09.2022 24.06.2022

VIJAY PRAKASH 05.09.2022 25.08.2022

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

EX. COMM-
223/2022

PANKAJ GUPTA VS. 
NDMC

SATYENDRA KR. 
SINGH

EX. COMM-
227/2022

M/S AXIS BANK LTD. 
VS. TARUN SHARMA

JAGDEEP  
SHARMA

CS COMM-
2270/2022

AXIS BANK LTD. VS. 
NURI HOUSE OF 
FASHION

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2078/2022

DELTA AIR FRIEGHT 
PVT. LTD. VS M/S 
LARK LABORATORIES

ARVIND 
MISHRA

CS(COMM) 
2082/2022

NARESH KUMAR VS 
MCD & ORS.

SATENDRA 
KUMAR SINGH

CS(COMM) 
2083/2022

NARESH KUMAR VS 
MCD & ORS.

SATENDRA 
KUMAR SINGH

CS(COMM) 
2108/2022

ICICI BANK LTD. VS 
RUPESH KUMAR

CS(COMM) 
2109/2022

ICICI BANK LTD. VS 
JALIANA T. KURBAH

CS(COMM) 
2111/2022

ICICI BANK LTD. VS 
LOKENDRA VIHARI 
GUPTA

CS(COMM) 
2112/2022

ICICI BANK LTD. VS 
UDAI RAM

CS(COMM) 
2113/2022

ICICI BANK LD. VS 
VINOD KUMAR JAIN

CS(COMM) 
2114/2022

STATE BANK OF INDIA 
VS VIKAS KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

05.09.2022 -

RAJEEV SAGAR 06.09.2022 02.02.2022

RAJEEV SAGAR 06.09.2022 17.01.2022

RAJEEV SAGAR 06.09.2022 -

RAJEEV SAGAR 06.09.2022 -

TUBA UROOSA 06.09.2022 22.08.2022

SATISH KUMAR 06.09.2022 12.02.2022

SATISH KUMAR 06.09.2022 11.06.2022

SATISH KUMAR 06.09.2022 14.06.2022

SATISH KUMAR 06.09.2022 11.06.2022

06.09.2022 29.08.2022
TEJ PRATAP

06.09.2022 11.01.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

OMP(COMM) 
134/2022

SUMIT BAHREE VS 
KOTAK MAHINDRA 
BANK LTD.

HIMANSHU 
SHARMA

CS(COMM) 
2116/2022

ICICI BANK LTD. VS 
CHANDER PRAKASH

CS(COMM) 
2117/2022

ICICI BANK LTD. VS 
KRISHAN SINGH

CS(COMM) 
2118/2022

ICICI BANK LTD. VS 
AMIT KUMAR 
SHARMA

CS(COMM) 
2119/2022

ICICI BANK LTD. VS 
M/S MAHA LAXMI 
AGENCY 

CS(COMM) 
2120/2022

ICICI BANK LTD. VS 
MD. ARIF & ANR.

CS(COMM) 
2121/2022

ICICI BANK LTD. VS 
M/S OROSILBER 
JOAILLERRIE PVT. 
LTD.

CS(COMM) 
2122/2022

ICICI BANK LTD. VS 
PRADEEP SHUKLA

CS(COMM) 
2123/2022

ICICI BANK LTD. VS 
IQLAS AND ANR.

CS(COMM) 
2124/2022

ICICI BANK LTD. VS 
TAHIR 

CS(COMM) 
2125/2022

RAJENDER KUMAR VS 
MCD

SATENDRA 
KUMAR SINGH

CS(COMM) 
2126/2022

M/S PRIME 
ENGINEERING CO 
THROUGH ITS 
PROPRIETOR SH 
GOVIND NARAYAN 
KOTHARI
Vs
UNILEC ENGINEERS 
LIMITED THROUGH 
ITS MANAGING 
DIRECTOR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

07.09.2022 01.09.2022

07.09.2022

08.09.2022 05.08.2022

S. P. RANA 08.09.2022 -

S. P. RANA 08.09.2022 -

08.09.2022 -

09.09.2022 -

09.09.2022 05.08.2022

09.09.2022 05.08.2022

ADITYA JAIN 09.09.2022 07.09.2022

09.09.2022 -

09.09.2022 -

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

EX.(COMM) 
180/2022

AXIS BANK LTD. VS 
PRADEEP KUMAR

ANUJ 
CHAUHAN

CS(COMM) 
2135/2022

HARINDER MOHAN 
KAPOOR VS M/S 
VINITA KAPOOR

PRAVEEN 
PAHUJA

CS(COMM) 
2136/2022

ICICI BANK LTD. VS 
PINKAL KUMAR 
SINGH

BABBAR & 
ASSOCIATES 

OMP(I)COM
M 358/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS JAIBIR SINGH

OMP(I) 
COMM 
359/2022

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. VS HARISH 
TRIKOITA

EX. (COMM) 
181/2022

ICICI BANK LTD. VS 
BALESHWAR

AMRENDRA 
KUMAR 

EX. (COMM) 
185/2022

KOTAK MAHINDRA 
PRIME LTD. VS MAKE 
INDIASMART PVT. 
LTD. 

ABHIRATH 
PARASHAR

CS(COMM) 
2145/2022

CANARA BANK VS 
VARINDER PAL SINGH

ANIL KUMAR 
SINGH 

CS(COMM) 
2146/2022

CANARA BANK VS 
DEEPAK 

ANIL KUMAR 
SINGH

CS(COMM) 
2147/2022

M/S BANSAL TRADING 
CO. VS M/S ADHUNIC 
PACKAGERS PVT. LTD.

OMP(I)COM
M 363/2022

HDFC BANK LTD. VS 
FAMEEL AHMAD

NAVDEEP 
SINGH

OMP(I)COM
M 364/2022

HDFC BANK LTD. VS 
TARUN MADAN

NAVDEEP 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

09.09.2022 -

ANISH BHOLA 09.09.2022 -

ANISH BHOLA 09.09.2022 -

09.09.2022 31.08.2022

C.PARKASH 12.09.2022 02.09.2022

TUBA UROOSA 12.09.2022 02.09.2022

12.09.2022 29.08.2022

KCG LEGAL 12.09.2022 07.09.2022

12.09.2022 26.08.2022

DEEPAK SAHNI 13.09.2022 -

13.09.2022 -

NEERAJ GUPTA 13.09.2022 26.08.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

OMP(I)COM
M 366/2022

HDFC BANK LTD. VS 
HARENDER

NAVDEEP 
SINGH

OMP(I)COM
M 367/2022

HDFC BANK LTD. VS 
PANKAJ BANSAL

OMP(I) 
COMM 
368/2022

HDFC BANK LTD. VS 
MONU KUMAR

CS(COMM) 
2150/2022

BHARAT SONI VS 
ARORA JEWELLERS & 
ANR

RAJESH KUMAR 
SINGLA

CS(COMM) 
2156/2022

ICICI BANK LTD. VS 
SUNIL

CS(COMM) 
2157/2022

ICICI BANK LTD. VS 
SARVAJIT VERMA

CS(COMM) 
2158/2022

UNION BANK OF 
INDIA VS JUGNU 
INTERNATIONAL

SAMARENDRA 
KUMAR

CS(COMM) 
2159/2022

M/S A.B. PAL 
ELECTRICALS PVT. 
LTD. VS M/S SHIV 
ELECTRIC & ORS.

CS(COMM) 
2160/2022

S.P. KANUGO VS 
ENERTIA FABRITECH 
PVT. LTD.

MAHESH 
KATYAYEN

EX.(COMM) 
191/2022

AXIS BANK LTD. VS 
NATVAR SINGH 
CHOUHAN

OMP(COMM) 
139/2022

M/S J.G. BRANDS VS 
M/S D.D. FASHION

AKSHAY 
BHATIA

CS(COMM) 
2163/2022

M/S AVK MARKETING 
PVT. LTD. VS M/S 
SHIVALIK LAMINATES 
(INDIA) PVT. LTD. 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

14.09.2022 -

14.09.2022 24.08.2022

15.09.2022 -

16.09.2022 29.08.2022

ALOK KUMAR 16.09.2022 12.09.2022

19.09.2022 05.07.2022

ALOK KUMAR 19.09.2022 12.09.2022

ALOK KUMAR 19.09.2022 12.09.2022

ALOK KUMAR 19.09.2022 12.09.2022

21.09.2022 07.09.2022

21.09.2022 -

KAPIL ANAND 22.09.2022 15.09.2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

EX. (COMM) 
195/2022

MAHINDRA & 
MAHINDRA 
FINANCIAL SERVICE 
LTD.

AVANISH 
KUMAR

CS(COMM) 
2175/2022

UMESH TYAGI VS MCD 
& ORS.

DEEPANSHU 
KHATRI

OMP(COMM 
145/2022

RAJEEV KUMAR 
GUPTA VS SHRIRAM 
TRANSPORT FINANCE 
CO. LTD. 

SANJEEV 
KUMAR 
CHOUDHARY

CS(COMM) 
2186/2022

NIKE INNOVATE C.V. 
VS ASHOK KUMAR

PRAMOD 
KUMAR SINGH

CS(COMM) 
2188/2022

ICICI BANK LTD. VS 
SULABH SINGH

CS(COMM) 
2198/2022

ICICI BANK LTD. VS 
DEEPAK KUMAR

BABBAR & 
ASSOCIATES 

CS(COMM) 
2207/2022

ICICI BANK LTD. VS 
KULDEEP KASANA

CS(COMM) 
2208/2022

ICICI BANK LTD. VS 
SHARAD BHARTI

CS(COMM) 
2209/2022

ICICI BANK LTD. VS 
NEHA SHARMA

CS(COMM) 
2219/2022

M/S HITAISHI 
PUBLISHERS PVT. 
LTD. VS SATPAL 
SHARMA

ARUN KUMAR 
CHAUHAN

OMP(COMM) 
149/2022

ZEAL DEVELOPERS 
PVT. LTD. VS ASHOK 
KUMAR

HARIHAR 
PRATAP SINGH

CS(COMM) 
2224/2022

SHIR VINAY GUPTA VS 
M/S NARANG TYRE 
SALES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

22.09.2022 24.05.2022

22.09.2022 13.07.2022

22.09.2022 -

26.09.2022 09.09.2022

27.09.2022 16.09.2022

DEEPAK SAHNI 27.09.2022 -

MANISH DUA 27.09.2022 -
7 Central

NIL
8 West

02-09-2022 23-08-2022

02-09-2022 23-08-2022

02-09-2022 29-08-2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2225/2022

WELCOME 
ASSOCIATES VS NDMC

CS(COMM) 
2220/2022

ICICI BANK LTD. VS 
PRADEEP KUMAR 

BABBAR & 
ASSOCIATES 

EX. (COMM) 
208/2022

DABUR INDIA LTD. VS 
A. PRABHU

HEMANT 
GUPTA

CS(COMM)22
43/2022

PAWAN KUMAR AND 
CO. VS RAVI BAJAJ 
DESIGNS PVT. LTD.

MEGHA 
AGGARWAL

CS(COMM) 
2259/2022

STARMAX 
INDUSTRIAL 
(HONGKONG) VS VED 
PRAKASH

GOPAL 
KASHYAP

EX.(COMM) 
225/2022

AXIS BANK LTD. VS 
SAMEER HASAN

EX.(COMM) 
226/2022

KOTAK MAHINDRA 
PRIME LTD. VS 
PAWAN KUMAR 
GUPTA

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/709
/2022

M/S GEMINI 
DISTILLERIES PVT 
LTD THROUGH ITS AR 
MR RAHUL KUMAR Vs 
M/S SUMIT 
CHAUHANTHROUGH 
ITS PROPRIETOR SH 
SUMIT CHAUHAN

NARENDRA 
KALRA(P),

CS 
(COMM)/710/
2022

M/S GEMINI 
DISTILLERIES PVT 
LTDTHROUGH ITS AR 
Vs M/S HARISH 
CHAUHAN THROUGH 
ITS PROP SH HARISH 
CHAUHAN

NARENDRA 
KALRA(P),

CS 
(COMM)/708
/2022

UNION BANK OF 
INDIA Vs MUSKAN 3 
SHG AND ORS

ALOK 
KUMAR(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

02-09-2022 29-08-2022

02-09-2022 25-02-2022

02-09-2022 25-02-2022

02-09-2022 29-08-2022

03-09-2022 29-08-2022

03-09-2022 24-08-2022

03-09-2022 23-08-2022

05-09-2022 25-08-2022

06-09-2022 31-08-2022

09-09-2022 29-08-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/706
/2022

UNION BANK OF 
INDIA Vs DHEERAJ 
KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/711/
2022

AGGARWAL 
GRANITES Vs VIMAL 
GRANITES 
RAJASTHAN

SANJAY 
MISHRA(P),

CS 
(COMM)/712/
2022

AGGARWAL 
GARNITES Vs VIMAL 
EXPORTS

SANJAY 
MISHRA(P),

CS 
(COMM)/707
/2022

UNION BANK OF 
INDIA Vs VIRANGNA 
VOHRA

ALOK 
KUMAR(P),

CS 
(COMM)/718/
2022

SMT RAJNI JAGGA Vs 
SHRI RAJU KUMAR 
KESARI PROPRIETOR 
OF M/S RAJU 
TRACTOR Varun Dhingra

CS 
(COMM)/714/
2022

LAKSHMI FLOAT 
GLASS LTD Vs MR 
RAJEEV PATHAK 
PROP M/S DESIGN N 
GLASS INC

VIBHOR 
GARG(P),

CS 
(COMM)/715/
2022

FRESH PET PRIVATE 
LIMITED Vs M/S 
RAJBALA FOOD AND 
BEVAGERS

BHARAT 
MALHOTRA(P),

CS 
(COMM)/721/
2022

M/S OMNI 
DISTRIBUTORS Vs 
COMPACK 
ENTERPRISES PVT 
LTD

SUSHMITA 
CHAUDHARY(P)
,

CS 
(COMM)/726
/2022

PUNJAB NATIONAL 
BANK Vs M/S VS 
PLASTICS

SAURAV 
BHASIN(P),

CS 
(COMM)/731/
2022

ABHISHEK GARG 
SOLE PROPRIETOR OF 
M/S ALLURA 
INTERNATIONAL Vs 
SHRI GAJENDRA 
LOUR SOLE 
PROPRIETOR OF 
SUBHI GRAPHICS AND 
MULTIEDIA

RISHABH 
GUPTA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

13-09-2022 06-09-2022

16-09-2022 03-09-2022

16-09-2022 28-07-2022

19-09-2022 08-09-2022

20-09-2022 05-09-2022

21-09-2022 12-+09-2022

22-09-2022 12-09-2022

24-09-2022 23-08-2022

27-09-2022 12-09-2022

27-09-2022 12-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/737/
2022

M/S SVM NETWORKS 
INC Vs M/S FOOD 
FRESHLY AFC INDIA 
PVT LTD AND ORS

AYUSH 
GUPTA(P),

CS 
(COMM)/745
/2022

M/S MS MAHASHIAN 
DI HATTI (MDH) PVT 
LTD Vs M/S SHREE 
BALAJEE 
ENTERPRISES

HIMANSHU 
BHUTTAN(P),

CS 
(COMM)/744
/2022

M/S RENEWTEK 
POWER P LTD Vs M/S 
UNISTAR POWER P 
LTD

PRIYANKA 
KAKKAR(P),

CS 
(COMM)/748
/2022

M/S SUDHIR 
TRADERS Vs M/S SS 
TIMBERS

SHASHI 
BHUSHAN 
JHA(P),

CS 
(COMM)/750
/2022

SH RAJ KUMAR 
SACHDEVA PROP OF 
ADARSH BINDING 
HOUSE Vs KAMAL 
SUNEJA PROP OF KTB 
INTERNATIONAL

VIVEK 
MALHOTRA(P),

CS 
(COMM)/752
/2022

RAI INNOTECH 
POLYMERS PVT LTD 
Vs WAVES INDIA

VISHAL 
GARG(P),

CS 
(COMM)/757/
2022

ADIDAS AG Vs GURU 
KIRPA CUSTOM SHOP

AASTHA 
SHARMA(P),

CS 
(COMM)/760
/2022

VISUAL DISPLAYS Vs 
HANDS ON 
PROFESSIONALS LLP

Vijay 
Malhotra(P),

CS 
(COMM)/767/
2022

CANARA BANK Vs 
MICROMAL 
SOLUTIONS Ritu Mishra(P),

CS 
(COMM)/768
/2022

CANARA BANK Vs 
SUNNY SURGICALS 
AND ANR Ritu Mishra(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

27-09-2022 23-09-2022

27-09-2022 12-09-2022

28-09-2022 01-08-2022

28-09-2022 01-08-2022

28-09-2022 12-09-2022

30-09-2022 09-06-2022
9 West KULDIP RAI 12.09.2022 09.09.2022

13.09.2022 22.08.2022

13.09.2022 08.09.2022

15.09-2022 12.09.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/769
/2022

BANK OF BARODA Vs 
MR MUKESH MITTAL

GEETANJALI 
SHARMA(P),

CS 
(COMM)/766
/2022

CANARA BANK Vs 
ZEBRA HORNS AND 
ANR Ritu Mishra(P),

CS 
(COMM)/771/
2022

CANARA BANK Vs 
RAKESH KUMAR 
AGGARWAL

CHITRA 
MALHOTRA(P),

CS 
(COMM)/770
/2022

CANARA BANK Vs 
RAKESH KUMAR 
AGGARWAL

CHITRA 
MALHOTRA(P),

CS 
(COMM)/772/
2022

STERILE INDIA 
PRIVATE LIMITED Vs 
JA STERILE PRIVATE 
LIMITED Shreya Gupta(P),

CS 
(COMM)/777/
2022

SALWAN PAPERS PVT 
LTD Vs SANJAY KALIA

VIPIN KUMAR 
CHAUDHARY(P)
,

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS(COMM)/
733/2022

SUPERCIRCLE 
AUTO LTD.

OMP(I)
(COMM)/57
7/2022

UCO BANK VS. 
TARANJEET SINGH

M/S S. SOOD 
ASSOCIATES

CS(COMM)/
735/2022

UCO BANK VS. 
TARANJEET SINGH

M/S S. SOOD 
ASSOCIATES

CS(COMM)/
740/2022

NIKE INNOVATE CV 
VS. OWNER 
PROPRIETOR

PRAMOD KR. 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 West

S.K. BANSAL

16.09.2022 14.09.2022

17.09.2022 07.05.2022

21.09.2022 14.09.2022
24.09.2022 19.09.2022

10 NEW DELHI

05.09.2022 23.08.2022

07.09.2022 19.08.2022

08.09.2022 02.09.2022

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS(COMM)/
742/2022

HUGO BOSS TRADE 
MARK 
MANAGEMENT VS. 
KASHISH ARORA

CS(COMM)/
746/2022

OKAYA POWER 
LTD. VS. GOEVGO 
MOTORCORP

ACHIN 
MITTAL

CS(COMM)/
751/2022

SHELIZ OVERSEAS 
VS. DURGA DEVI

VINAY 
PANDEY

CS(COMM)/
759/2022

M/S MONDOTTICA 
INDIA VS. 
DHARMESH SETH

PRAMOD K. 
TRIPATHI

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/759
/2022

STATE BANK OF INDIA 
Vs M/S KG MOTOR 
AND FINANCE 
COMPANY THROUGH 
ITS PROPRIETOR 
KAMAL KISHORE

SHIV KUMAR 
TYAGI

CS 
(COMM.)/767
/2022

STATE BANK OF INDIA 
Vs SEPOY VIJAY

SUNIL 
SHERAWAT

CS 
(COMM.)/770
/2022

M/S IMPRESSIONS 
SERVICES PVT. LTD Vs 
M/S HOTEL HANS PVT 
LTD

ANUPAM 
PRAKASH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

08.09.2022 02.09.2022

SRIJAN TIWARI 09.09.2022 06.09.2022

14.09.2022

SAHIL SHARMA 16.09.2022 22.08.2022

ROHIT PURI 19.09.2022 13.09.2022

19.09.2022 26.08.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/769
/2022

M/S IMPRESSIONS 
SERVICES PVT LTD Vs 
M/S EXPERIMENTAL 
RESTAURANTS PVT 
LTD

ANUPAM 
PRAKASH

CS 
(COMM.)/772
/2022

MOREPEN 
LABORATORIES 
LIMITED Vs NIPPON 
LIFE SCIENCES PVT. 
LTD.

CS 
(COMM.)/779
/2022

STATE BANK OF INDIA 
Vs MUVEEN AHMAD

VARUN 
CHANDIOK

08.09.2022, 
14.09.2022

CS 
(COMM.)/787
/2022

SWAR SANGAM 
MARKETING PRIVATE 
LIMITED Vs 
DEUTSCHE BANK AG

CS 
(COMM.)/792
/2022

SMT. SUMAN DIKKA 
Vs MR. SANTOSH 
KUMAR SHARMA

CS 
(COMM.)/793
/2022

NEPZPACK 
INDUSTRIES PVT. 
LTD. Vs INDIA 
FROZEN FOODS

SANDEEP 
KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

ABHAY SAHAI 19.09.2022 13.09.2022

19.09.2022 15.09.2022

19.09.2022 09.09.2022

11 NEW DELHI

01.09.2022 29.08.2022

01.09.2022 26.08.2022

01.09.2022 22.08.2022

02.09.2022 18.08.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS 
(COMM.)/794
/2022

M/S CLEAR MEDIA 
(INDIA) PVT. LTD. Vs 
LEHAR ADVERTISING 
PRIVATE LIMITED

CS 
(COMM.)/795
/2022

INDIA TOURISM 
DEVELOPMENT 
CORPORATION Vs 
BOXING FEDERATION 
OF INDIA

RAGHYVEEER 
KAPUR

CS 
(COMM.)/796
/2022

STATE BANK OF INDIA 
Vs MR. KALAM SINGH 
(SINCE DECEASED) 
THROUGH HIS LEGAL 
HEIRS SMT. RAJ 
KUMARI

SHIV KUMAR 
TYAGI

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02 OMP (I) 

COMM-
115/2022

DEVLOK AGENCIES   
VS.  CENTRAL 
RAILSIDE 
WAREHOUSE CO.

SH. VIVEK 
SHRIVASTAV

ARB. A. 
COMM – 
11/2022

BHARTI TEMPO 
THROUGH SH. 
NARBIR SINGH Vs 
SHRIRAM TRANSPORT 
FINANCE CO LTD

SH. MAHADEV 
BHATIA

CS (COMM.) - 
750/2022

G.R.GUPTA AND BROS 
Vs PUNJAB NATIONAL 
BANK

SH. VINAYAK 
MARWAH

CS (COMM.) - 
751/2022

THE KARNATAKA 
BANK LTD. Vs M/S. M 
K MOBILE ZONE PRO. 
OF MR. VIRENDER

SH. KAMAL 
KANT 
CHHABRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

02.09.2022 06.05.2022

03.09.2022 22.08.2022

03.09.2022 29.08.2022

03.09.2022 17.08.2022

05.09.2022 22.08.2022

05.09.2022 22.08.2022

05.09.2022 22.08.2022

05.09.2022 30.08.2022

05.09.2022 30.08.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) - 
752/2022

SOHAN LAL Vs SWETA 
ESTATES PVT. LTD.

SH. BHAGWAN 
JHA

CS (COMM.) - 
756/2022

CANARA BANK Vs 
SIMRAN LALIT

SH. NILENDU 
VATSAYANA

CS (COMM.) - 
754/2022

M/S. PRAKASH 
BROTHERS Vs M/S 
VISHVAS 
PUBLICATIONS PVT 
LTD

SH. VINEET 
MALHOTRA

CS (COMM.) - 
755/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORTATION LTD 
Vs MS. MAMTA 
CHAND

SH. MANDIRA 
MITRA

CS (COMM.) - 
764/2022

INDIAN BANK Vs MRS. 
SANGYA SINGH

SH. SUSHIL KR. 
RAI

CS (COMM.) - 
762/2022

INDIAN BANK Vs MR. 
HARPREET SINGH 
JAUHAL

SH. SUSHIL KR. 
RAI

CS (COMM.) - 
763/2022

INDIAN BANK Vs MR. 
SOMANSHU SHARMA

SH. SUSHIL KR. 
RAI

CS (COMM.) - 
760/2022

M/S CHOWDHRY 
TRADING COMPANY 
Vs M/S TRACAXX 
TRACTORS PVT LTD

SH. SAMEER 
DEWAN

CS (COMM.) - 
761/2022

M/S CHOWDHRY 
TRADING COMPANY 
Vs M/S SKY WAY 
FORGE PVT LTD

SH. SAMEER 
DEWAN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

07.09.2022 31.08.2022

08.09.2022 31.08.2022

09.09.2022 09.10.2021

12.09.2022 05.09.2022

12.09.2022 30.03.2022

14.09.2022 18.05.2022

14.09.2022 26.08.2022

14.09.2022 02.09.2022

SH. SAHIL VIJ 16.09.2022 14.09.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) - 
786/2022

MS DALIP SINGH 
ADHIKARI Vs M/S. 
THE ORIENTAL 
INSURANCE CO. LTD.

SH. VINEET 
KUMAR

CS (COMM.) - 
771/2022

M/S DAKSH 
INTEGRATED 
LOGISTICS Vs M/S 
TRINITY AVIATION 
SYNERGIES PVT. LTD.

SH. RAVI 
KUMAR

CS (COMM.) - 
773/2022

MS S2M AND CO Vs 
UNIQUE SHIKSHA

SH. 
VAIJAYANTHIK

CS (COMM.) - 
777/2022

ANI MEDIA PVT. LTD. 
Vs ARUN KUMAR 
SHIVHARE

SH. SIDHANT 
KUMAR

CS (COMM.) - 
778/2022

UNION BANK OF 
INDIA Vs MR. SURESH 
KUMAR

SH. SHAGUN 
BHARGAVA

CS (COMM.) - 
780/2022

MS R C FREIGHT 
FORWARDERS PVT 
LTD Vs MS JETSET 
CLEARING AND 
FORWARDING 
SERVICES

SH. VIPUL 
SUNDRIYAL

CS (COMM.) - 
782/2022

M/S PURNIMA 
ADVERTISING 
AGENCY PRIVATE 
LIMITED Vs M/S 
INTEC INDIA LIMITED 
AND ORS

SH. SUSHMA 
SINGH

CS (COMM.) - 
781/2022

PETROPOL INDIA 
LIMITED Vs TDI 
INFRACORP INDIA 
LTD

MS. JYOTI 
SHARMA

OMP 
(COMM.) - 
115/2022

SAK BUILDTECH 
PRIVATE LIMITED Vs 
ENVISAGE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MS. KALPANA 16.09.2022 22.08.2022

19.09.2022 13.09.2022

19.09.2022 26.08.2022

19.09.2022 19.08.2020

19.09.2022 13.09.2022

20.09.2022 17.09.2022

21.09.2022 09.09.2022

23.09.2022 21.09.2022

23.09.2022 13.09.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

OMP 
(COMM.) - 
146/2022

THE NATIONAL 
COMMISSION FOR DE 
NOTIFIED NOMADIC 
AND SEMI NOMADIC 
TRIBES Vs MS 
VIMARSH 
DEVLOPMENT 
SOLUTION PVT LTD

CS (COMM.) - 
797/2022

STATE BANK OF INDIA 
Vs M/S V.R. SECURITY 
AND MANPOWER 
MANAGEMENT 
SOLUTION

SH. VARUN 
CHANDOK

CS (COMM.) - 
799/2022

STABLE PACKAGING 
PVT. LTD. Vs M/S 
INDIA FROZEN FOODS 
AND ORS

SH. SANDEEP 
KUMAR

CS (COMM.) - 
798/2022

M/S FEDERAL BANK 
LTD Vs KRISHNA 
KUMAR V M

SH. JOBY P. 
VERGHESE

CS (COMM.) - 
800/2022

STATE BANK OF INDIA 
Vs MS. KANCHAN 
AGGARWALSOLE 
PROP. M/S JAGDAMBA 
OIL MILLS

SH. VARUN 
CHANDIOK

CS (COMM.) - 
801/2022

STATE BANK OF INDIA 
Vs DIVYA GOYAL SOLE 
PROP. M/S DARSHNA 
APPARELS

SH. VARUN 
CHANDIOK

CS (COMM.) - 
805/2022

IDBI BANK LIMITED 
Vs SUNITA 
MALHOTRA

SH. VIVEK 
KUMAR

CS (COMM.) - 
812/2022

STATE BANK OF INDIA 
Vs SHIV KUMAR 
YADAV

SH. VARUN 
CHANDIOK

CS (COMM.) - 
810/2022

M/S MEDIA DEKHO 
SERVICES PVT LTD 
THROUGH ITS 
DIRECTOR ATUL 
KHAPARIYA Vs MOHIT 
KUMAR PROPRIETOR 
P R DEKHO INC

MR. VAIBHAV 
MASSEY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

23.09.2022 21.09.2022

24.09.2022 15.09.2022

24.09.2022 08.09.2022

26.09.2022 21.09.2022

27.09.2022 21.09.2022

28.09.2022 21.09.2022

28.09.2022 18.08.2022

12 NEW DELHI

03-09-2022 27-08-2022

03-09-2022 27-08-2022

03-09-2022 01-09-2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) - 
811/2022

STATE BANK OF INDIA 
Vs TARANJEET SINGH 
MARWAHSOLE PROP. 
M/S YATRA TRAVEL 
SERVICES

SH. VARUN 
CHANDIOK

OMP (I) 
COMM-
122/2022

VIVEKRAJ SHAH Vs 
APPLIED LIFE 
PRIVATE LIMITED

SH. RAHUL 
KUKREJA

CS (COMM.) - 
813/2022

MAHESH CHAND 
SHARMA Vs DEPUTY 
DIRECTOR CPWD

SH. VINAY 
CHADHA

CS (COMM.) - 
818/2022

ANIL KUMAR BANSAL 
Vs GBVM 
HEALTHCARE LLP

MS. JAYA 
GOYAL

EX. COMM – 
160/2022

SHUBH FINANCIAL 
SERVICES Vs UNION 
OF INDIA

MR. ASHOK 
SINGH

CS (COMM.) - 
821/2022

MS/ ASAHI INDIA 
GLASS LTD Vs SATYA 
SURYA ALUMINIUM 
LIMITED

MR. RAJDEEP 
RAO

CS (COMM.) - 
822/2022

STATE BANK OF INDIA 
Vs P S RAJESHWARI

MR. RANJAY KR. 
SINHA

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/753
/2022

MACMILLAN 
EDUCATION INDIA 
PRIVATE LIMITED Vs 
DELHI INFORMATION 
BUREAU/YOUNG 
INDIA PUBLICATIONS 
AND ORS

ABHISHEK 
CHANDRA 
MISHRA(P),

Counter 
Claim/26/202
2

ANIL MADAN Vs AMOL 
SETHI

Mukesh Mohan 
Goyal(P),

OMP 
(COMM)/139/
2022

UNION OF INDIA Vs 
SANOJ KUMAR MODI

anmol(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

05-09-2022 22-08-2022

05-09-2022 22-08-2022

07-09-2022 19-08-2022

07-09-2022 27-04-2022

07-09-2022 05-09-2022

07-09-2022 05-09-2022

12-09-2022 01-07-2022

12-09-2022 29-08-2022

12-09-2022 08-09-2022

14-09-2022 02-09-2022

14-09-2022 31-08-2022

14-09-2022 29-08-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/758
/2022

INDIAN BANK Vs 
OBAIDULLAH FAIZ 
AND ORS

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/757/
2022

INDIAN BANK Vs 
SHIVRAJ YADAV AND 
ORS

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/766
/2022

STATE BANK OF INDIA 
Vs MR SIDHARTH

SUNIL 
SEHRAWAT(P),

CS 
(COMM)/765
/2022

STATE BANK OF INDIA 
Vs SEPOY SACHIN 
KUMAR

SUNIL 
SEHRAWAT(P),

OMP 
(COMM)/142/
2022

VIPIN KUMAR JAIN Vs 
KOTAK MAHINDRA 
PRIME LIMITED

ANJALI 
NEHRA(P),

OMP 
(COMM)/141/
2022

VIPIN KUMAR JAIN Vs 
KOTAK MAHINDRA 
PRIME LIMITED

ANJALI 
NEHRA(P),

CS 
(COMM)/774/
2022

UNION BANK OF 
INDIA Vs SH MUNNA 
JHA

MOHIT 
KUMAR(P),

CS 
(COMM)/776/
2022

DAGA TRADING 
COMAPNY PRIVATE 
LIMITED Vs HARDEEP 
KUMAR

SANJAY 
KUMAR(P),

CS 
(COMM)/775/
2022

STATE BANK OF INDIA 
Vs LOKENDER KUMAR

VARUN 
CHANDIOK(P),

CS 
(COMM)/783
/2022

CURRIE AND BROWN 
INDIA PVT LTD Vs 
DOTOM VENTURES

AMAR 
KUMAR(P),

CS 
(COMM)/784
/2022

PURNIMA 
ADVERTISING 
AGENCY PRIVATE 
LIMITED Vs 
THAMPURATTYS 
INDIA PRIVATE 
LIMITEDSHREE 
PHALGUNAM 
PHARMACEUTICALS

SUSHMA RANI 
SINGH(P),

CS 
(COMM)/785
/2022

INDU TANWAR Vs 
PIYUSH JAIN

ARUN 
DUGGAL(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

15-09-2022 13-09-2022

16-09-2022 13-09-2022

16-09-2022 30-08-2022

16-09-2022 22-08-2022

16-09-2022 13-09-2022

21-09-2022 16-09-2022

21-09-2022 16-09-2022

21-09-2022 09-09-2022

21-09-2022 09-09-2022

22-09-2022 22-09-2022

23-09-2022 14-09-2022

23-09-2022 06-09-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP 
(COMM)/144/
2022

ANGEL ONE LTD Vs 
RAJESH KUMAR 
YADAV

MOHINI 
CHAUHAN(P),

OMP 
(COMM)/145/
2022

YOGESH BHARDWAJ 
Vs HDFC  BANK LTD

Dilip Kumar 
Jha(P),

CS 
(COMM)/788
/2022

BHARAT AGARWAL Vs 
NMDC LTD

CS 
(COMM)/789
/2022

SHRI RAJENDER 
ARORA Vs DEUTSCHE 
BANK AG

Sahil Sharma(P),

CS 
(COMM)/790
/2022

STATE BANK OF INDIA 
Vs SUNIL KUMAR

VARUN 
CHANDIOK(P),

OMP 
(COMM)/153/
2022

SHRI HARISH KUMAR 
Vs KOTAK MAHINDRA 
PRIME LTD

ANJALI 
NEHRA(P),

OMP 
(COMM)/152/
2022

SAMUEL RAJKUMAR 
D Vs RELIGARE  
FINVEST LIMITED

YAMUNAH 
NACHIAR(P),

CS 
(COMM)/804
/2022

IDBI BANK LIMITED 
Vs PRAMOD GUPTA

VIVEK 
KUMAR(P),

CS 
(COMM)/803
/2022

KBR HOSPITALITY 
PVT LTD Vs SH 
NARESH KUMAR 
YADAV

MANEESH 
GUMBER(P),

CS 
(COMM)/806
/2022

STATE BANK OF INDIA 
Vs KAMESHWAR DASS

VARUN 
CHANDIOK(P),

CS 
(COMM)/808
/2022

SMT SUJATA SINGH 
AND ANOTHERS Vs 
THE INVESTMENT 
TRUST OF INDIA LTD

ARVIND 
KUMAR(P),

CS 
(COMM)/807
/2022

DHANLAXMI BANK 
LTD Vs SHRI 
SHEKHAR ARORA S/O 
SHRI RAJ KUMAR 
ARORA PROPRIETOR 
O FMS SWARNA 
GLOBAL TRADING

Vipin Pillai(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

24-09-2022 15-09-2022

24-09-2022 15-09-2022

24-09-2022 16-09-2022

28-09-2022 09-09-2022

28-09-2022 26-09-2022

13 SOUTH

NIL
14 SOUTH

12.09.2022 26.08.2022

12.09.2022 26.082022

12.09.2022 26.08.2022

15 South

NIL

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/814
/2022

CANARA BANK Vs 
HARISH KUMAR

ARUN KUMAR 
SHUKLA(P),

CS 
(COMM)/815/
2022

CANARA BANK Vs BSK 
HOSIERY

SUBHASH 
KUMAR JHA(P),

CS 
(COMM)/816
/2022

PUMA SE Vs ASHOK 
KUMAR

Shashi Pratap 
Ojha(P),

CS 
(COMM)/820
/2022

RS SEVEN LIFESTYLE 
PVT LTD Vs ICORETS 
PVT LTD

Madhusoodan 
Singh(P),

OMP 
(COMM)/155/
2022

UNION OF INDIA 
THROUGH CCM/PS 
BARODA HOUSE Vs 
M/S MAXPOSURE 
MEDIA GROUP PVT 
LTD

Raj Rani 
Dhanda(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM.)5
37/2022

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
SRI LAKSHMI 
NARASIIMHA HYBRID 
SEEDS

SHUBHAM 
SAIGAL

CS(COMM.)5
38/2022

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
IFFDC, KBSK – RABIUL 
HOQUE

SHUBHAM 
SAIGAL

CS(COMM.)5
39/2022

IFFCO-MC CROP 
SCIENCE PVT.LTD. VS 
IIFDC KRISHAK SEWA 
KENDRA, MOHANPUR

SHUBHAM 
SAIGAL

SH. SANJEEV 
AGGARWAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 South

NIL
17 SOUTH-EAST

NIL
18 SOUTH-EAST

05-09-2022 20-07-2022

05-09-2022 20-07-2022

05-09-2022 24-08-2022

05-09-2022 31-08-2022

06-09-2022 01-09-2022

06-09-2022 02-09-2022

06-09-2022 31-08-2022

07-09-2022 31-08-2022

08-09-2022 29-08-2022

SH. MUKESH KUMAR 
GUPTA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02 CS 

(COMM)/896
/2022

SSIPL LIFESTYLE PVT 
LTD Vs DEEPAK 
KHANDELWAL

SAHARSH 
JAUHARI(P),

CS 
(COMM)/897
/2022

SSIPL LIFESTYLE PVT 
LTD Vs CHOICE 
TRADERS

SAHARSH 
JAUHARI(P),

CS 
(COMM)/895
/2022

M/S ACQUAVIVA 
INDIA PRIVATE 
LIMITED Vs 
MAHENDER KUMAR 
JAIN

SHIVRAM 
BATRA(P),

CS 
(COMM)/894
/2022

M/S PROGRESSIVE 
EARTHMOVERS PVT 
LTD Vs M/S MITTAL 
BROTHERS 
ENGINEERS AND 
CONTRACTORS

KARAN 
CHAWLA(P),

CS 
(COMM)/901
/2022

GREYORANGE INDIA 
PRIVATE LIMITED Vs 
INFOPOWER 
TECHNOLOGIES 
PRIVATE LIMITED

SUDEEP 
VIJAYAN(P),

CS 
(COMM)/903
/2022

BINA FASHIONS N 
FOOD PRIVATE 
LIMITED Vs M/S CAFE 
BY EGO'S KITCHEN

MD. SAZID 
RAYEEN(P),

CS 
(COMM)/902
/2022

CROCS INC Vs ASHOK 
KUMAR

SUDARSHAN 
BANSAL(P),

CS 
(COMM)/904
/2022

M/S MANEX 
INDUSTRIAL 
MACHINE INDIA PVT 
LTD Vs MAMTA CRAFT

MOHD. 
AKRAMUR 
REHMAN(P),

CS 
(COMM)/910
/2022

UNION BANK OF 
INDIA Vs RAJESH 
KUMAR PALIYA

PRIYA 
RANJAN(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

07-09-2022 30-08-2022

07-09-2022 30-08-2022

07-09-2022 26-08-2022

09-09-2022 25-07-2022

08-09-2022 06-09-2022

08-09-2022 03-09-2022

09-09-2022 01-09-2022

09-09-2022 17-08-2022

09-09-2022 30-08-2022

09-09-2022 07-07-2022

14-09-2022 02-09-2022

09-09-2022 05-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/905
/2022

CENTRAL BANK OF 
INDIA Vs VINOD 
BHATI AND ORS

ANIL 
PATHAK(P),

CS 
(COMM)/900
/2022

CENTRAL BANK OF 
INDIA Vs ROHIT 
SINGH AND ANR

ANIL 
PATHAK(P),

CS 
(COMM)/941/
2022

HALDIRAM INDIA 
PRIVATE LIMITED Vs 
AS FOODS AND ANR

SANJEEV 
KUMAR 
SINGH(P),

CS 
(COMM)/931/
2022

SOHAN LAL NEM 
CHAND JAIN Vs SH 
RAMAN SHARMA 
PROP OF M/S ABHAY 
GRAPHICS

SHIVENDER 
VISHWAS(P),

CS 
(COMM)/911/
2022

IGD SERVICES PVT 
LTD Vs 
INTERNATIONAL 
PRINT O PACK LTD

Harsh Nitin 
Gokhale(P),

CS 
(COMM)/909
/2022

M/S GEO MILLER AND 
COMPNAY PVT LTD Vs 
EMONE KALYAN ROY

JITENDER 
SINGH(P),

CS 
(COMM)/932
/2022

SPONSON TEA Vs 
ARJUN ENTERPRISES 
PVT LTD

BHUVANESH 
SEHGAL(P),

CS 
(COMM)/930
/2022

M/S RAM RATAN 
REAL ESTATE PVT LTD 
Vs M/S ARORA METAL

Akshay 
Sharma(P),

CS 
(COMM)/933
/2022

M/S SHADES Vs M/S 
DIMPLE CREATIONS 
PVT LTD AND ANR

MURARI LAL 
SHARMA(P),

CS 
(COMM)/929
/2022

JAGATJEET 
INDUSTRIES LTD 
THROUGH AR ANAND 
KAUSHIK Vs DELCRAY 
PACKAGING 
THROUGH PARTNER 
AMAN SAGGI

DARSHAN 
PALIWAL(P),

CS 
(COMM)/938
/2022

YOKOHAMA INDIA 
PRIVATE LIMITED Vs 
INDIA BIZ COM 
THROUGH MR ROHIT 
BAKSHI

MUSKAN 
GUPTA(P),

CS 
(COMM)/923
/2022

LAKSHMI CHAND 
SINGH Vs WASIM 
AKRAM

PRIYANKA 
GHORAWAT 
MS(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

14-09-2022 02-06-2022

12-09-2022 30-08-2022

12-09-2022 02-06-2022

13-09-2022 06-09-2022

13-09-2022 N/A

17-09-2022

14-09-2022 29-08-2022

14-09-2022 27-08-2022

14-09-2022 08-09-2022

15-09-2022 12-09-2022

16-09-2022 07-09-2022

16-09-2022 22-07-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/934
/2022

STATE BANK OF INDIA 
Vs AKSHAY 
ANSHUMAN

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/917/
2022

SUNILA BAGGA Vs 
BIOTECH 
CONSORTIUM INDIA 
LTD

HEMANT 
MANJANI(P),

CS 
(COMM)/918
/2022

MR MANISH ARORA 
Vs M/S BALAJI 
MOTORS THROUGH 
ITS PARTNERS Nadeem Khan(P),

CS 
(COMM)/935
/2022

BANK OF BARODA Vs 
REETA SALUJA

KALIMUR 
REHMAN(P),

CS 
(COMM)/936
/2022

NISSIN ABC 
LOGISTICS PVT LTD Vs 
LLOYD INSULATIONS 
INDIA LIMITED

KESHAV SINGH 
SAINI(P),

CS 
(COMM)/947
/2022

STATE BANK OF INDIA 
Vs MOHD 
FAIZANSOLE 
PROPRIETOR OF M/S 
BHARAT 
GENERATORS

VARUN 
CHANDIOK(P),

CS 
(COMM)/940
/2022

AXIS BANK LIMITED 
Vs GUPTA TRADING 
COMPANYTHROUGH 
ITS PROPRIETOR

RAJESH 
JANGRA(P),

CS 
(COMM)/939
/2022

M/S BWI LOGISTICS 
PVT LTD Vs M/S ATON 
RURAL 
DEVELOPMENT PVT 
LTD

INDER 
SINGH(P),

CS 
(COMM)/942
/2022

BANK OF INDIA Vs 
ANJALI SONI

VISHWANATH 
PRASAD 
TIWARI(P),

CS 
(COMM)/943
/2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs GR TECH 
SERVICES PRIVATE 
LIMITED

NAVNEET 
SHARMA(P),

CS 
(COMM)/945
/2022

VIPLOVE MALHOTRA 
Vs ADITI MEHRA

PRAKHAR 
SHARMA(P),

CS 
(COMM)/946
/2022

STALWART 
FACILITIES Vs PRET 
STUDY BY JANAK 
FASHIONS PVT LTD

SURABHI 
ARORA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

19-09-2022 05-07-2022

VIJETA OHRI(P),19-09-2022 17-08-2022

22-09-2022 16-09-2022

22-09-2022 N/A

22-09-2022 29-09-2021

22-09-2022 02-08-2021

23-09-2022 25-08-2022

24-09-2022 29-08-2022

26-09-2022 04-08-2022

28-09-2022 28-07-2022

28-09-2022 21-09-2022

28-09-2022 21-09-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/953
/2022

MAHENDRA SAW Vs 
MAHESH

AMAN 
SHARMA(P),

CS 
(COMM)/952
/2022

PUNJAB NATIONAL 
BANK Vs ALAN 
INTERNATIONAL 
THROUGH ITS 
PROPRIETOR MR MK 
JOHNSONS

CS 
(COMM)/957
/2022

MOBIQUEST MOBILE 
TECHNOLOGIES PVT 
LTD Vs AMBIENCE 
FACILITIES 
MANAGEMENT PVT 
LTD

GAURAV 
JAIN(P),

CS 
(COMM)/956
/2022

M/S JOLLY 
ENTERPRISE 
THROUGH ITS 
PROPRIETOR ANKITA 
PARISARAY Vs M/S 
ZENITH MEDICOS 
AND ORS Sonali shah(P),

CS 
(COMM)/955
/2022

THE JAMMU AND 
KASHMIR BANK LTD 
Vs AAFAQUI HASSAN 
DAR

UZMA 
ASHRAF(P),

CS 
(COMM)/954
/2022

THE JAMMU AND 
KASHMIR BANK LTD 
Vs SH RAJEEV 
KHANDELWAL uzma ashraf(P),

CS 
(COMM)/959
/2022

STATE BANK OF INDIA 
Vs SAHIL SETHI

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/960
/2022

PRAGATI MEDIA 
THROUGH ITS SOLE 
PROP Vs PANKAJ 
KHAITAN

SUDHIR KUMAR 
SINGH(P),

CS 
(COMM)/969
/2022

SYRUP 
TECHNOLOGIES Vs 
GROUPM MEDIA 
INDIA PVT LTD anuj bedi(P),

CS 
(COMM)/975
/2022

VIBHA RAVEE Vs M/S 
BULAWA 
INTERNATIONAL 
ACADEMY LLP

CS 
(COMM)/976
/2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs SHAH 
AGRO PIPES AND 
FITTINGS PRIVATE 
LIMITED

NAVNEET 
SHARMA(P),

CS 
(COMM)/977/
2022

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs RIDDHI M 
SHAH

NAVNEET 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

30-09-2022 27-09-2022

19 SH. AJAY KUMAR JAIN SOUTH-EAST

NIL

20 SOUTH-EAST

NIL

21 SOUTH-EAST

NIL

22 MS NIRJA BHATIA SOUTH-EAST

NIL

23 SOUTH-EAST

NIL
24 SH. SANJAY SHARMA-I EAST ALOK MOHAN 02-09-2022 31-08-2022

03-09-2022 31-08-2022

17-09-2022 09-06-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/983
/2022

SAHAJANAND 
MEDICAL 
TECHNOLOGIES LTD 
Vs OSCAR HEALTH 
CARE PVT LTD AND 
OSCAR HEALTH 
SERVICE

PALLAVI 
PRATAP(P),

MS. ANU GROVER 
BALIGA

MS PREETI 
AGGARWAL GUPTA

SH. RAJESH KUMAR 
SINGH

CS COMM 
NO. 283/2022

THE NAINITAL BANK 
LTD.VS. 36 EMBROSIA 
A PARTNERSHIP FIRM

CS COMM. 
285/22

RAMAN SHARMA VS 
V2 RETAIL LTD

SH. PRATEEK 
MEHTA

CS COMM. 
297/22

UNITED GLOBAL 
TRADING FZE VS EAST 
WEST PRODUCTS LTD

SH. AMAN 
TOLWANI 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

25 EAST NIL

26 North-East AMITA KUMARI 06.09.2022

AMITA KUMARI 06.09.2022

06.09.2022

KAMAL SINGH 06.09.2022

06.09.2022

HITESH SETHI 06.09.2022

HITESH SETHI 06.09.2022

06.09.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

OMP(I) 
(COMM)-
6/2022

HDFC BANK LTD. VS 
VIPIN KUMAR & 1 
OTHER

COURT FEES 
NOT FILED

OMP(I)
(COMM)-
7/2022

HDFC BANK LTD. VS 
SUMAN NAND 
KISHOR

COURT FEES 
NOT FILED

C.S.(COMM)-
96/2022

CANARA BANK VS 
UMESH KUMAR

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
25.08.2022

OMP(COMM)
-8/2022

M/S CLASSIC 
CONSTRUCTION  VS 
UNION OF INDIA

COURT FEES 
NOT FILED

EX(COMM)-
86/2022

KOTAK MAHINDRA 
BANK VS SNADEEP 
KUMAR

MAYANK 
MAHAJAN

COURT FEES 
NOT FILED

EX(COMM)-
87/2022

KOTAK MAHINDRA 
PRIME LTD VS AVISH 
HUSSAIN & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
88/2022

KOTAK MAHINDRA 
PRIME LTD VS MOHD 
SHARAFAT & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
89/2022

HDFC BANK LTD. VS 
SONIA PAWAR

SANJEEV 
KUMAR

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

06.09.2022

06.09.2022

06.09.2022

08.09.2022

08.09.2022

08.09.2022

13.09.2022

13.09.2022

15.09.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
90/2022

AXIS BANK LTD VS 
ANIL KUMAR YADAV

MAYANK 
MAHAJAN

COURT FEES 
NOT FILED

EX(COMM)-
91/2022

AXIS BANK LTD VS 
RAVINDRA KUMAR

MAYANK 
MAHAJAN

COURT FEES 
NOT FILED

EX(COMM)-
92/2022

AXIS BANK LTD VS 
SANJEEV KUMAR

MAYANK 
MAHAJAN

COURT FEES 
NOT FILED

CS(COMM)-
97/2022

RAM GOPAL VS 
MUKESH SAINI

RAKESH 
KUMAR

COURT FEES 
FILED 
OFFLINEI ON 
31.08.2022

CS(COMM)-
98/2022

CANARA BANK VS SH. 
SONU

MANOJ KUMAR 
ARORA

COURT FEES 
FILED ONLINE 
ON 03.09.2022

CS(COMM)-
99/2022

CANARA BANK VS SH. 
KAPIL KUMAR

MANOJ KUMAR 
ARORA

COURT FEES 
FILED ONLINE 
ON 03.09.2022

EX(COMM)-
93/2022

AXIS BANK LTD VS. 
SANJEEV KUMAR

RAHUL 
CHAUHAN

COURT FEES 
NOT FILED

EX(COMM)-
94/2022

KOTAK MAHINDRA 
BANK LTD. VS 
SUSHEEL KUMAR 
PANCHAL & 1 OTHERS

GULSHAN 
KUMAR 
SACHDEV

COURT FEES 
NOT FILED

CS(COMM)-
100/2022

RANDHIR KUMAR 
JHA VS LEEL 
ELECTRICALS LTD 
AND ANOTHERS

CHETAN 
KUMAR PAL

COURT FEES 
FILED ONLINE 
ON 22.08.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

15.09.2022

15.09.2022

15.09.2022

15.09.2022

15.09.2022

15.09.2022

15.09.2022

19.09.2022

UMESH JOSHI 19.09.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
101/2022

CANARA BANK VS 
GOURAV KUMAR

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
01.09.2022

CS(COMM)-
102/2022

CANARA BANK VS 
ANITA

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
01.09.2022

CS(COMM)-
103/2022

CANARA BANK VS 
AJEET BENIWAL

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
02.09.2022

CS(COMM)-
104/2022

CANARA BANK VS 
PREETI

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
01.09.2022

CS(COMM)-
105/2022

CANARA BANK VS 
KULDEEP SINGH

ANKUR 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
02.09.2022

CS(COMM)-
106/2022

CANARA BANK VS 
SACHIN KUMAR

MANOJ KUMAR 
ARORA

COURT FEES 
FILED ONLINE 
ON 08.09.2022

CS(COMM)-
107/2022

CANARA BANK VS RAJ 
KALI AND OTHERS

MANOJ KUMAR 
ARORA

COURT FEES 
FILED ONLINE 
ON 09.09.2022

CS(COMM)-
108/2022

M/S ARDOUR 
DISTRIBUTIN AND 
SERVICES PVT LTD VS 
AMAN

ARUN 
CHHALHHIA

COURT FEES 
FILED 
OFFLINE ON 
14.09.2022

CS(COMM)-
109/2022

BANK OF BARODA VS 
HEMANT KUMAR 
GOEL PROP M/S 
GLOBAL HARDWARE 
AND CHEMICALS

COURT FEES 
FILED ONLINE 
ON 09.09.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

UMESH JOSHI 19.09.2022

19.09.2022

NITIN MEHTA 19.09.2022

DEEPAK SAHNI 19.09.2022

19.09.2022

19.09.2022

ROHIT BOHRA 21.09.2022

AMITA KUMARI 21.09.2022

KAMAL SINGH 21.09.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
110/2022

BANK OF BARODA VS 
JAYANTI PRASAD 
PROP. M/S JAYANTI 
TRADING COMPANY

COURT FEES 
FILED ONLINE 
ON 09.09.2022

OMP(COMM)
-9/2022

GAUTAM KUMAR VS 
KOTAK MAHINDRA 
BANK LTD AND 1 
OTHERS

AJAY 
BHARDWAJ

COURT FEES 
NOT FILED

EX(COMM)-
95/2022

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS KAPIL KUMAR 
AND ORS & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
96/2022

AXIS BANK VS 
NATIONAL METAL

COURT FEES 
NOT FILED

EX(COMM)-
97/2022

TVS CREDIT SERVICES 
LTD. VS NASIR GHORI

GYANVARDHAN 
SINGH

COURT FEES 
NOT FILED

EX(COMM)-
98/2022

M/S ADITYA BIRLA 
FINANCE LIMITED VS 
YASH MEDICOS

VIBHOR 
MATHUR

COURT FEES 
NOT FILED

EX(COMM)-
99/2022

KOTAK MAHINDRA 
PRIME LTD VS 
DEEPAK GIRI & 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
100/2022

HDFC BANK LTD. VS 
MEHRAJUDDIN 
SALIMUDDIN

COURT FEES 
NOT FILED

EX(COMM)-
101/2022

THE BSES YAMUNA 
POWER LTD 
THROUGH RAKESH 
KUMAR VS. SHRI RAJ 
MOHD.

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

22.09.2022

24.09.2022

24.09.2022

24.09.2022

24.09.2022

24.09.2022

28.09.2022
27 SHAHDARA

MOHIT JAIN(P), 22-09-2022 19-09-2022

12-09-2022 09-09-2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

MISC DJ-
300/2022

PUNJAB NATIONAL 
BANK VS AMIT AND 
OTHERS

MOHAMMAD 
DANISH

COURT FEES 
NOT FILED

CS(COMM)-
111/2022

BANK OF BARODA VS 
M/S GANESH STEELS 
& 1OTHERS

LAKSHAY 
MANGLA

COURT FEES 
FILED 
OFFLINE ON 
18.08.2022

OMP(COMM)
-10/2022

SHRI MANISH JAIN VS 
MS MATSYA FINCAP 
PVT LTD & 1OTHERS

ANUJ KUMAR 
GARG

COURT FEES 
NOT FILED

EX(COMM)-
102/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS MOHD 
RASHID

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

EX(COMM)-
103/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS ARUJ 
MEHANDI

COURT FEES 
NOT FILED

EX(COMM)-
104/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS AJAY 
KUMAR

WASIQUR 
RAHMAN KHAN

COURT FEES 
NOT FILED

EX(COMM)-
105/2022

BAJAJ FINANCE 
LIMITED VS ARVIND 
KUMAR

PRAVESH 
DUHAN

COURT FEES 
NOT FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/539
/2022

DENIM DAYS Vs 
MEGNA JEANS

CS 
(COMM)/516/
2022

M/S DRIVEWELL 
SERVICE STATION Vs 
M/S BALAJI 
ENTERPRISES

SHUBHAM 
KANSAL(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27 SHAHDARA

16-09-2022 13-09-2022

AMIT GUPTA(P), 16-09-2022 13-09-2022

AJAY GOYAL(P), 19-09-2022 16-09-2022

20-09-2022 17-09-2022

22-09-2022 19-09-2022

22-09-2022 19-09-2022

22-09-2022 19-09-2022

SAMRIDHI(P), 22-09-2022 19-09-2022

ARPIT JAIN(P), 28-09-2022 26-09-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/524
/2022

UNION BANK OF 
INDIA Vs M/S 
MESKOTEL

PRIYA 
RANJAN(P),

CS 
(COMM)/523
/2022

CANARA BANK Vs LIL 
FRENZY JEANS  AND 
OTHERS

CS 
(COMM)/529
/2022

MS HARSHITA 
KUMARI Vs KRITI 
DEVI

CS 
(COMM)/531/
2022

VIANET MEDIA PVT 
LTD Vs BIJENDER 
CHAUHAN

VISHAL 
PATEL(P),

CS 
(COMM)/535
/2022

M/S HARYANA 
ENTERPRISES Vs M/S 
KAPIL TRADERS

PARDEEP 
BANSAL(P),

CS 
(COMM)/536
/2022

M/S HARYANA 
ENTERPRISES Vs M/S 
DEEPAK HOSIERY

PARDEEP 
BANSAL(P),

CS 
(COMM)/534
/2022

CANARA BANK Vs 
MANOJ KUMAR 
SHARMA PROP OF 
HIMALAYA TEXTILE

SUMAN 
MANDAL(P),

CS 
(COMM)/533
/2022

MAPS CREATION 
PRIVATE LIMITED Vs 
SUKHRAM SINGH

CS 
(COMM)/563
/2022

VIRENDER KUMAR 
VERMA - SENIOR 
CITIZEN Vs M/S JAI 
KRISHNA ESTATE PVT 
LTD AND ORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

28 SHAHDARA

03-09-2022 22.07.2022

02-09-2022 28.07.2022

03-09-2022 08.08.2022

22-09-2022 23.08.2022

01-09-2022 24.08.2022

20-09-2022 20.08.2022

13-09-2022 29.08.2022

16-09-2022 06.09.2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/510/
2022

AXIS BANK LIMITED 
Vs PARTH SCHOOL 
UNIFORM THROUGH 
ITS PROPRIETOR MR 
ASHU BAHRI

RAJESH 
KUMAR(P),

CS 
(COMM)/507
/2022

M/S TRIVENI PLASTIC 
THROUGH ITS PROP  
SH PARAS LUTHRA Vs 
CELRON CABLES 
THROUGH ITS PROP 
SH BHUVNESHAR 
GUPTA

VIJETA 
SINGH(P),

CS 
(COMM)/509
/2022

AKS INFORMATION 
TECHNOLOGY 
SERVICES PVT 
LIMITED Vs WEBEL 
TECHNOLOGY 
LIMITED

ALOK MOHAN 
ADHAULIA(P),

CS 
(COMM)/544
/2022

J P GUPTA Vs ATC 
TELECOM 
INFRASTRUCTURE 
PVT LTD AND OTHERS

MANOJ 
KUMAR(P),

CS 
(COMM)/506
/2022

BSES YPL Vs AB 
MEDIA SOLUTIONS 
LLP

HEMANT 
GUPTA(P),

CS 
(COMM)/532
/2022

CANARA BANK Vs MR 
NARINDER KAPOOR
PROP RACE IN 
FASHION

SUMAN 
MANDAL(P),

CS 
(COMM)/517/
2022

DRIVEWELL SERVICE 
STATION
THROUGH ITS AR 
SHRI ANIL KUMAR Vs 
M/S G S TRANSPORT 
SERVICE
THROUGH IT PROP/ 
PRINCIPAL OFFICER
SHRI SUSHIL MISHRA

SHUBHAM 
KANSAL(P),

CS 
(COMM)/527
/2022

PUNJAB NATIONAL 
BANK Vs M/S ANITA 
AND  CO THROUGH 
ITS SOLE 
PROPRIETOR MRS 
ANITA RANI

DEOKANT 
TRIPATHI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

28 SHAHDARA

19-09-2022 07.09.2022

22-09-2022 26.08.202

27-09-2022 19.09.2022

27-09-2022 22.09.2022

27-09-2022 06.07.2022
29

12-09-2022 11-09-2022

27-09-2022 27-09-2022

15-09-2022 12-09-2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/530
/2022

VISHWAJEET BAJAJ 
Vs MOHD SHAKIR 
KHAN

HABIBUR 
REHMAN(P),

CS 
(COMM)/543
/2022

GAURAV AND DISHA 
ASSOCIATES Vs 
SUNITA MISHRA

BHARAT 
KUMAR 
SAINI(P),

CS 
(COMM)/552
/2022

SH KK MITTAL Vs SH 
AMAN AGGARWAL

DINESH 
KUMAR(P),

CS 
(COMM)/551/
2022

M/S GLOBAL TRADE 
LINK THROUGH ITS 
PROPRIETOR Vs M/S 
SUGANDHA EXPORTS  
 
THROUGH ITS 
PROPRIETOR

MANOJ KUMAR 
YADAV(P),

CS 
(COMM)/550
/2022

RITU BHADANI Vs 
DHARMESH KUMAR 
SANCHETI

PARAMJEET 
SINGH(P),

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/512/
2022

DRIVEWELL SERVICE 
STATION Vs SHRI 
SAURAV GAUR

SHUBHAM 
KANSAL(P),

CS 
(COMM)/549
/2022

PUNJAB NATIONAL 
BANK Vs M/S ANITA  
AND CO 
THROUGH ITS SOLE 
PROPRIETOR
MRS ANITA RANI

DEOKANT 
TRIPATHI(P),

CS 
(COMM)/520
/2022

PRIYANSH 
AGGARWAL Vs LIZA 
CLOTHING AND 
APPARELS PVT LTD

LOVEKESH 
AGGARWAL(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

29

09-09-2022 09-09-2022

28-09-2022 25-09-2022

26-09-2022 20-09-2022
30 MS. SAVITA RAO

03-09-2022 01-09-2022

14-09-2022 12-09-2022

16-09-2022 16-09-2022

17-09-2022 17-09-2022

23-09-2022 21-09-2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/511/
2022

LAKE FOREST WINES 
PVT LTD Vs ZSL 
RETAILORS

NAVEEN 
KUMAR 
TRIPATHI(P),

CS 
(COMM)/555
/2022

ROSE HEALTHCARE 
IN CORPORATION 
THROUGH ITS 
PROPRIETOR SH 
ROHIT GARG Vs 
FAMILY HEALTH 
CARE HOSPITAL PVT 
LTD  THROUGH ITS 
DIRCETORS

ARUN 
KUMAR(P),

CS 
(COMM)/547
/2022

CANARA BANK Vs 
SHAILENDER JAIN

ANUJ 
AGARWAL(P),

Shahdara

CS 
(COMM)/508
/2022

GODABARI AGRO 
MACHINERY AND 
SERVICES INDIA PVT  
LTD Vs P  SQUARE 
TECHNO 
COMMERCIAL IMPEX 
VENTURES

ARUNI 
PODDAR(P),

CS 
(COMM)/519/
2022

MR RUPESH 
MALITRADING AS M/S 
TICONICS 
INTERNATIONAL Vs 
MR ASHOK KUMAR       
TRADING ASM/S GM 
ENTERPRISES Udit Tewari(P),

CS 
(COMM)/521/
2022

MOHD DILSHAD Vs 
MAYASHEEL RETAIL 
INDIA LIMITED

SAURABH 
VERMA(P),

CS 
(COMM)/528
/2022

CENTRAL BANK OF 
INDIA Vs M/S 
BADRISH JAIMALA 
STORE

KAMALJIT 
SINGH 
RANOT(P),

CS 
(COMM)/546
/2022

RAMESH PANWAR Vs 
YOGENDRA MALIK

AMIT 
RATHORE(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

27-09-2022 27-09-2022

27-09-2022 20-09-2022

27-09-2022 20-09-2022
31 North-West

716/22 AMAN DHYANI 02.09.22 31.08.22

718/22 SANJAY BAJAJ 02.09.22 08.08.22

719/22 I. S. CHAUHAN 02.09.22 01.09.22

720/22

SBI VS. SURESH SAHU

R. N. SINGH 02.09.22 27.06.22

721/22 RAJAN DOSHI 03.09.22 18.08.22

722/22 05.09.22 16.08.22

723/22 08.09.22 11.03.22

725/22 09.09.22 06.09.22

726/22 UDIT GUPTA 08.09.22 23.08.22

727/22 DALJEET SINGH 09.09.22 05.09.22

Shahdara

CS 
(COMM)/548
/2022

ANIL MITTAL Vs VVN 
TRADING PVT LTD

AMIT 
RATHORE(P),

CS 
(COMM)/553
/2022

PRV ALLOYS LLP Vs 
ATS BUSINESS 
SERVICES PVT LTD

NEERAJ 
KUMAR(P),

CS 
(COMM)/554
/2022

AXIS BANK LTD Vs 
AZAD KALAM

DHARAM 
DEV(P),

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

HR POLYCOATS PVT. 
VS. EASY MATS PVT. 
LTD.

M/S AXSYS SOLUTION 
VS. SHREE VINEET 
PARUTHI

UCO BANK LTD. VS. 
SENGAR AND SONS 
INFRASTRUCTURE

M/S K. S. 
ENGINEERING VS. 
DELHI STATE 
INDUSTRIAL AND 
INFRASTRUCTURE 
DEVELOPMENT 
CORPORATION LTD.
SHRI GANESH 
BANSAL VS. 
VIRENDER KUMAR

JASMEET 
SINGH

LALTA PRASAD VS. 
SACHIN SATIYA

BHAVESH 
KUMAR 
SHARMA

PUMA VS. ASHOK 
KUMAR

NAVEEN 
SHARMA

TOPLINE HOME 
APPLIANCES VS. 
VARDHMAN BARTAN 
STORE

AUTO LOGISTICS VS. 
NEW INDIA 
ASSURANCE CO. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

729/22 12.09.22 07.09.22

730/22 12.09.22 07.09.22

731/22 NAVLIN SWAIN 13.09.22 08.09.22

733/22 14.09.22 08.09.22

734/22 NAVLIN SWAIN 14.09.22 10.09.22

735/22 NAVLIN SWAIN 14.09.22 11.09.22

736/22 SANJAY BAJAJ 15.09.22 09.09.22

737/22 17.09.22 13.09.22

738/22 17.09.22 09.06.22

739/22 PARDEEP RANA 17.09.22 09.09.22

740/22 17.09.22 30.08.22

741/22 17.09.22 25.08.22

742/22 19.09.22 16.09.22

743/22 SANJAY BAJAJ 19.09.22 24.08.22

744/22 ALIZAH RAIS 20.9.22 15.09.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

VIP INDUSTRIES LTD. 
VS. ASHO KUMAR

GAUTAM 
BHASIN

SAMSONITE SOUTH 
ASIA P. LTD. VS. 
ASHOK KUMAR

GAUTAM 
BHASIN

PUMA VS. RIZWAN 
DRESSES

SHREE MUKTA 
TRADERS VS. M/S 
AKASH FOOTWEAR P. 
LTD. RANJAN 

SHARMA

PUMA SE VS. ASHOK 
KUMAR
HBI BRANDED 
APPAREL 
ENTERPRISES VS. 
ASHOK KUMAR

ART N GLASS VS. 
ADIDAS

AMBER COLOUR 
CHEM VS. GIRI 
INDUSTRIES

RAJ KUMAR 
RATHEE

CREATIVE FOOTWEAR 
VS. BIHAR SHOE

YOGESH 
SHARMA

TIMES 
INFRASTRUCTURE 
PVT. LTD. VS. BAKSHI 
ENERPRISES

AGARWAL DUPLEX 
BOARD MILLS VS. T. K. 
ENTERPRISES ALIAS 
TANMAY 
ENTERPRISES

UTKARSH 
SINGH

NARESH KAPIL VS. SH. 
RAM TRADERS

PARIKSHIT 
MAHIPAL

RAJNISH KUMAR AND 
SONS HUF VS. 
TRAVSTAR RETAIL P. 
LTD. SHREYEK 

GUPTA
M/S ART N GLASS INC 
VS. M/S ADO INDIA P. 
LTD

ARUN KUMAR 
BANSAL VS. MAYANK 
GOEL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

745/22 ADITYA GAUR 19.09.22 13.09.22

746/22 ADITYA GAUR 19.09.22 13.07.22

747/22 MANISH DIXIT 19.09.22 12.09.22

748/22 19.09.22 06.07.2022

749/22 19.09.22 25.07.22

750/22 PREM GARG 20.09.22 07.09.22

751/22 21.09.22 07.07.22

752/22 21.09.22 09.09.22

754/22 NAVLIN SWAIN 22.09.22 20.09.22

755/22 NAVLIN SWAIN 22.09.22 20.09.22

756/22 SUMIT VIRMANI22.09.22 10.09.22

757/22 UJJWAL JAIN 24.09.22 12.08.22

758/22 SWEETY SOOD 24.09.22 08.09.22

759/22 SWEETY SOOD 24.09.22 08.09.22

760/22 NAVLIN SWAIN 24.09.22 21.09.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUNJAB NATIONAL 
BANK VS. M/S 
GARIMA COUTURE

PUNJAB NATIONAL 
BANK VS. M/S 
FASHION SQUARE

SHREE SHAYAM 
TRADERS VS. 
NATURAL FOOD 
MART LTD.

UNION BANK OF 
INDIA VS. M/S SUPER 
TRADING CO.

ARUN KUMAR 
SHUKLA

FEDERAL BANK LTD. 
VS. AWADHESH 
KUMAR JHA

ARUN KUMAR 
SHUKLA

EMGREEN IMPEX 
LTD. VS. OHM PIPES 
LTD.

KRISHIV PLY 
PRODUCTS PVT. LTD. 
VS. RAMESHWAR 
DASS BANSAL RAHUL 

MANGLA
JAGRITI PLASTIC LTD. 
VS. AARAV 
PACKAGING P. LTD.

RAMEHS 
KUMAR

PUMA SE VS. ASHOK 
KUMAR

PUMA SE VS. ASHOK 
KUMAR

M/S PROMINENT 
AGRO INDUSTRIES P. 
LTD. VS. M/S B. R. 
PLYTECH PVT. LTD.

M/S SAS PROJECT 
AND MARKETING 
SERVICE VS. 
SHAILENDRA PRASAD 
CHAURASIA
UCO BANK LTD. VS. 
ISLAMUDDIN

UCO BANK LTD. VS. 
PARVEZ ALAM

PUMA SE VS. THE 499 
STORE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

761/22 SUNIL GOYAL 24.09.22 21.09.22

762/22 24.09.22 13.09.22

764/22 V. K. PURI 2609.22 09.09.22

765/22 26.09.22 23.09.22

766/22 TYGAR LAW 26.09.22 23.09.22

767/22 UDIT GUPTA 26.09.22 16.09.22

768/22 I. S. CHAUHAN 28.09.22 01.09.22

769/22 I. S. CHAUHAN 28.09.22 01.09.22

770/22 I. S. CHAUHAN 28.09.22 01.09.22

771/22 27.09.22 28.02.22

722/22 ADYANT 28.09.22 19.09.22

773/22 KAPIL GARG 30.09.22 20.09.22

774/22 R. K. SINHA 30.09.22 18.08.22
32 North NIL

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SWIFT SECURITAS 
PVT. LTD. VS. 
JAGDISH IC FACTORY 
P. LTD.

UNION BANK OF 
INDIA VS. SH. ASHISH 
GARG

SUBOSH 
KUMAR SINGH

MANISH KUMAR VS. 
SUNITA

RAJESH KUMAR 
GUPTA VS. DEEPAK

BRAHMANAND 
GUPTA

ESSEL FOUNDARIES P. 
LTD. VS. HEAVY 
CERAMICS 
INDUSTRIES

MADIATE NETWORK 
PVT. LTD. VS. SHIVA 
OVERSEAS

UCO BANK LTD. VS. 
M/S DEO MEDICAL 
DEVICES P. LTD.

UCO BANK LTD. VS. 
M/S GEETA 
CREATIONS

UCO BANK LTD. VS. 
VSSL TRADING P. LTD.

STATE BANK OF INDIA 
VS. BIMLA DEVI

SUNIL 
SEHRAWAT

DELHIVERY LTD. VS. 
ASPEN DIAGNOSTICS

JIVISHA 
INTERNATIONAL VS. 
DEEPAK AGRIFRESH 
P. LTD.

STATE BANK OF INDIA 
VS. DEEPAK CHOPRA

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

02.09.2022 02.09.2022

02.09.2022 29.08.2020

06.09.2022 15.12.2021

06.09.2022 30.08.2022

PHAGUN KALRA 08.09.2022 22.08.2022

09.09.2022 28.07.2022

SUMIT VIRMANI09.09.2022 01.09.2022

VAIBHAV 09.09.2022 30.08.2022

VAIBHAV 09.09.2022 30.08.2022

09.09.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
417/2022

HOME & INDL. 
INTERNATIONAL VS 
SHRI DURGA COLOUR 
SALES

ABHIMANUE 
SHRESTHA

CS COMM. 
418/2022

M/S HNS 
ENTERPRISES VS M/S 
SABGROUP FOODS P. 
LTD.

PARAS 
AGGARWAL

CS COMM. 
421/2022

M/S PACKIT VS M/S 
UNIVERSAL 
DISTRIBUTION

SUMIT 
CHAUHAN

CS COMM. 
422/2022

CANARA BANK VS M/S 
MURTI TRADERS

REKHA 
RUSTAGI

CS COMM. 
425/2022

INNOVATIVE 
INCENTIVE VS 
JASPREET SINGH

CS COMM. 
426/2022

SUNIL SINGHVI VS 
AIRWIL SMART CITY 
P. LTD.

VIKRAM 
GULLIYA

CS COMM. 
427/2022

CANARA BANK VS 
PANDIT CATERS

CS COMM. 
431/2022

STATE BANK OF INDIA 
VS RAKESH SHARMA

CS COMM. 
432/2022

STATE BANK OF INDIA 
VS PUNIT KUMAR

CS COMM. 
433/2022

M/S DAKASH 
ENTERPRISES VS M/S 
CHANDER LEKAH 

AAKASH 
JANGHU



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

AMIT KUMAR 14.09.2022 06.09.2022

16.09.2022 18.04.2022

17.09.2022 12.08.2022

ARVIND SINHA 17.09.2022 14.09.2022

17.09.2022 29.08.2022

21.09.2022 13.09.2022

ALOK MOHAN 21.09.2022 13.09.2022

26.09.2022 26.04.2022

34

23-09-2022 23-09-2022

22-09-2022 22-09-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
438/2022

BANK OF BARODA VS 
HARISH CHANDRA

COUNTER 
CLAIM-
22/2022

SUNITA THAREJA VS 
AJAY KUMAR

HIMANHSU 
JAIN

CS COMM. 
442/2022

R.K. TRADING 
COMPANY VS M/S 
RDX RESTRAUNT

NARESH C. 
SHARMA

CS COMM. 
443/2022

UNION BANK OF 
INDIA VS USHA 
AGGARWAL

CS COMM. 
444/2022

VED MITTER TALWAR 
VS M/S Q.R.T. LABS

VIKAS 
CHHABRA

CS COMM. 
450/2022

DABUR INDIA LTD. VS 
RAJESH KUMAR 
GUPTA

ASHWATHH 
LEGAL

CS COMM. 
451/2022

THE NAINITAL BANK 
VS DEVENDRA 
KUMAR

CS COMM. 
457/2022

AMS ENTERPRISES VS 
M/S JUBILIANT AGRI 
COMPANY

PARAMVEER 
SINGH

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

CS 
(COMM)/455
/2022

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
PARVEEN KUMAR 
GUPTA

Ms. VANDANA 
BHATIA

CS 
(COMM)/453
/2022

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
VIKAS SHARMA PROP. 
M/S INSTYLE 
FOOTWEAR

Ms. VANDANA 
BHATIA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

34

SOUTH-WEST

22-09-2022 19-09-2022

14-09-2022 06-09-2022

01-09-2022 22-08-2022

19-09-2022 16-08-2022

09-09-2022 30-08-2022

09-09-2022 30-08-2022

15-09-2022 30-08-2022

17-09-2022 14-09-2022

28-09-2022 15-09-2022

30-09-2022 30-09-2022

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

CS 
(COMM)/454
/2022

KAMIL HUSSAIN Vs 
M/S NVA EXIM PVT 
LTD THROUGH ITS 
AUTHORIZED PERSON 
DIRECTOR

Sh.VIPIN 
DILAWARI

CS 
(COMM)/437
/2022

BANK OF BARODA VS 
RAVINDER KUMAR

MS. SHWETA 
BAKSHI

CS 
(COMM)/416/
2022

PUNJAB NATIONAL 
BANK Vs JITENDRA 
UPADHYAY 
PROPRIETOR OF M/S 
JEET ELECTRICALS 
WORKS

Sh. PARIKSHIT 
MAHIPAL

CS 
(COMM)/449
/2022

UNION BANK OF 
INDIA Vs SHUBHAM 
ENTERPRISES

Sh. KESHAV 
KUMAR

CS 
(COMM)/429
/2022

STATE BANK OF INDIA 
Vs AKHILESH KUMAR

Sh. VAIBHAV 
YADAV

CS 
(COMM)/430
/2022

STATE BANK OF INDIA 
Vs RAKESH 
AGGARWAL

Sh. VAIBHAV 
YADAV

CS 
(COMM)/440
/2022

Y.P. YADAV Vs M/S 
FRIENDS 
PUBLICATION INDIA

SH. KAMAL 
YADAV

CS 
(COMM)/441/
2022

VIKAS KUMAR Vs 
SHYAM CHOWDHURY

SH. ANIL 
DEVLAL

CS 
(COMM)/464
/2022

M/S REACH 
INTERNATIONAL Vs 
HAICHENG INDIA 
ENGINEERING 
PRRIVATE LIMITED

Sh. VAIBHAV 
MAHAJAN

CS 
(COMM)/465
/2022

M/S BLUE DIAMOND 
FACILITIES AND 
SERVICES THROUGH 
ITS PARTNER SHRI 
SANJEEV KUMAR 
SINGH Vs M/S 
KAPISTHAL GROUP @ 
CHAPPAN BHOG 
THROUGH ITS 
PARTNER/ 
AUTHORISED 
SIGNATORY

Sh. CHANDAN 
MISHRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35

SOUTH-WEST

19/09/22 12/08/22

19/09/22 12/08/22

AMIT GUPTA 28/09/22 18/08/22

AMIT GUPTA 28/09/22 03/08/22

19/09/22 16/08/22

21/09/22 NA

01/09/22 18/08/22

01/09/22 17/08/22

05/09/22 30/08/22

PRATEEK JAIN 07/09/22 17/05/22

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03 CS (COMM) 

445/2022

M/S RK TRADING 
COMPANY VS M/S RBS 
HOSPITALITY LLP 
AND ORS

PANKAJ 
BHARDWAJ

CS 
(COMM)/447
/2022 

M/S RK TRADING 
COMPANY VS M/S BIG 
TREE FOOD AND 
HOSPITALITY LLP 
AND ORS

PANKAJ 
BHARDWAJ

CS (COMM) 
459/2022

CANARA BANK VS 
PRASHANT BHALLA

CS (COMM) /
461/2022

CANARA BANK VS 
AJAY KUMAR SINGH

CS (COMM) /
448/2022

UNION BANK OF 
INDIA VS MK 
TRADING

KESHAV 
KUMAR

Exe(Com)/182
/2022

M/S KOTAK 
MAHINDRA BANK LTD 
VS PARVEEN S

GULSHAN 
KUMAR 
SACHDEV

CS (COMM) /
415/2022

SH MANOJ 
AGGARWAL VS YFC 
PROJECT PRIVATE 
LIMITED AND ORS

HEMANT 
KUMAR

CS (COMM) /
419/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
MR AMIT BALI

MANDIRA 
MITRA

CS (COMM) /
420/2022

PAWAN SAKKARWAL 
VS MOTHER’S PRIDE 
DWARKA

SUKREET 
KHANDELWAL

CS (COMM) /
423/2022

IQUBX PRIVATE 
LIMITED VS ONE 
CULTURE PRIVATE 
LIMITED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35

ROHIT BOHRA 27/09/22 NA

28/09/22 29/08/22

AVINASH SINGH28/09/22 15/06/22

09/09/22 06/09/22

17/09/22

13/09/22 16/12/20

ATUL NAYAK 21/09/22 18/08/22

SUMIT VIRMANI13/09/22 03/09/22

DEEPAK SAHNI 27/09/22 NA

DEEPAK SAHNI 27/09/22 NA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

Exe(com)/20
0/2022

M/S KOTAK 
MAHINDRA BANK LTD 
VS MAHALAXMI 
INFRALAND MARKS 
PVT LTD AND ANR

CS (COMM) /
424/2022

THE NAINITAL BANK 
LIMITED VS SUMIT 
WASON

ALOK MOHAN 
ADHAULIA 

CS (COMM) /
463/2022

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
VOHRA GORA AND 
ANR

CS (COMM) /
428/2022

LAXMI VS RAJESH 
KUMAR SEHRAWAT

UMASHANKAR 
VATS

OMP(I)
(COMM)/47/
2022

AXIS BANK VS VISHAL 
KHERA

SANJEEV 
PATHAK

CS (COMM) /
436/2022

ADVANTAGE VS JNG 
FOOTSTEP PVT LTD

MEENAKSHI 
SALARYA

CS (COMM) /
452/2022

STATE BANK OF INDIA 
VS VIKRAM SINGH

CS (COMM) /
434/2022

CANARA BANK VS 
KRISHAN DUTT

Exe(Com)/ 
201/2022

AXIS BANK LTD VS 
RAM NARAYAN

Exe(Com)/ 
202/2022

AXIS BANK LTD VS 
MAHAVIR SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35

14/09/22 06/09/22

21/09/22 NA

21/09/22 NA

VIDUR SIKKA 21/09/22 NA

ANIL DEVLAL 19/09/22 12/09/22

AMIT GUPTA 28/09/22 21/07/22

AMITA KUMARI 27/09/22 NA

26/09/22 08/07/22

AMITA KUMARI 27/09/22

ARVIND SINHA 24/09/22 21/09/22

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS (COMM) /
439/2022

BANK OF BARODA VS 
SHIV BAHADUR

SHWETA 
BAKSHI

Exe(Com)/ 
183/2022

ADITYA BIRLA 
FINANCELTD VS 
UMESH KUMAR

AMIT KUMAR 
SINHA

Exe(Com)/ 
184/2022

M/S KOTAK 
MAHINDRA BANK LTD 
VS RATNAKAR RAUT

ABHISHEK 
KAUSHIK 

EXe(Com)/ 
185/2022

M/S ADITYA BIRLA 
FINANCE BIRLA VS 
JAY AMBEY TRADERS 
AND ORS

CS (COMM) /
446/2022

RS ENTERPRISES VS 
MAHARAJA AGRASEN 
HOSPITAL

CS (COMM) /
460/2022

CANARA BANK VS 
ABHISHEK KUMAR

Exe(Com)/ 
203/2022

M/S HDFC BANK LTD 
VS MR RAM SINGH 
NEHRA

CS 
(COMM)/ /
458/2022

RITA SHARMA VS 
AMIT MITTAL

SHASHANK 
SHARMA

EXE(Com)/20
4/2022

HDFC BANK LTD VS 
MR SUJIT MAHALI

CS (COMM) /
462/2022

UNION BANK OF 
INDIA VS MEENU 
GUPTA 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35

28/09/22 23/09/22

NIMISH CHIB 28/09/22 22/09/22

Total 575

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS (COMM) /
462/2022

THE NAINITAL BANK 
LIMITED VS GAYATRI 
DEVI

ALOK MOHAN 
ADHAULIA 

OMP(COMM)
/31/2022

RAJESH MANN VS M/S 
RELIANCE 
COMMERCIAL 
FINANCE LTD


	Form-2

